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LOK SABHA DEBATES

LOK SABHA

Tuesday. July 23, 1996/Sravana 1, 1918 (Saka)
(The Lok Sabha met at Eleven of the Clock)

[Mti. Derputy Sreaker in the Chair) -

ORAL ANSWERS TO QUESTIONS
[English]
Subsidy on Fertilizers

+
DR T SUBBARAMI REDDY

PROF. RASA SINGH RAWAT

Will the Minister of AGRICULTURE be pleased to
state :

‘181.

(a) the present policy of the Government regarding
grant of subsidy on fertilizers:

(b) whether the Gpvernment have announced the
revised rate of subsidy on different fertilizers.

(c) if so. the details thereof: -

(d) the total amount of subsidy on fertilizers
provided to each State during the last three years:

(e) whether the Government agree to continue the
scheme. and

(f) if so. the details thereof?

THE MINISTER OF AGRICULTURE (EXCLUDING
THE DEPARTMENT OF ANIMAL HUSBANDRY AND
DAIRYING) (SHRI CHATURANAN MISHRA) - (a) to (f).
A statement is laid on the Table of the House.

STATEMENT

(a) Subsidy is paid by the Government of India on
fertilizers under the Stfutory Price Control and Urea is
the only fertilizer which is at present under the Statutory
Price Control

(b) and (c). In addition to subsidy. Government of
India is also g'ving concession on sale of decontrolled
phosphatic anc potassic fertilizers to the farmers. The
rates of concessior have been revised for sales eftective
from 6th July. 1¢95 as uUncer:

(Rs. per tonne)

Indigenous Di-Ammonium Phosphate 3000/-
Imported Di-Ammonium Phosphate 1500/-
Muriate of Potash 1500/-
Single Super Phosphate 500/-
Indigenoug Complexes 1304-2633/-

(d) Tetal amount of concession provided for sale of
these decontroded fertilizers in each State during last
three years is enclosed as statement.

(e) and (f) Yes. Sir. The scheme of concession is
being continued during 1996-97 with effect from 1st
April. 1996 to 5th July. 1996 at the earlier rates of
concession and from 6th July. 1996 at the revised rates
of concession. Detailed guidelines have been issued to
the States. Department of Agriculture and Cooperation
will continue to reimburse the manutacurers/suppliers
on the basis of verification of sales by the States.

STATEMENT

States Funds Payments made during 1994-95 Payments made during 1995-96

Heleased DAP MOP SSP Complexes Total Amt DAP MOP SSPComplexes Total Amt.

For Sales of
1993-94
) 2 3 4 5 6 7 8 9 10 " 12

Andhra Pradesh 7697 80 291137 610.21 56948 332395 741501 2262 05 794.20 539 49 3662 11 7257 85
Karnataka 5125 77 1395 66 77509 132.39  2167.49 4440 63 1028 57 494 40 11773 1822 60 3863.30
Kerala 1521 58 1253 508.02 0.82 416 74 938 11 7.96 30277 516 190.88 506.77
Tamil Nadu 6306.50 1231.38 1938 43 20027 191009 5280 17 81995 1851.80 205 60 1651.34 4528.69
Pondicherry 120.94 2530 39 38 4.05 24.60 93.33 1915 5278 519 4555 122 67
Andaman & Nicobar Is 124
Gujarat 4020.33  1520.87 490 .62 208.79 55419 227447 2605.77 479.97 180.77 52504 379155
Madhya Pradesh 3192 50 1385 62 20375 44185 610.62 2641.84 1050.21 33970 117773 612.23 317957
Maharashtra 6620.02 1381.91 864 13 1140.64 274356 613024 1597 17 100243 123915 3252.84 7091.5
Hajasthan 1974 .40 988 42 30.20 194 69 40992 163223 969 85 2563 348 45 257 .84 1601.7
Goa » 18.66 3.17 3.89 24.67 3173 1.02 370 0.00 3164 36.36
Daman & Diu 0.55
Haryana 105828 215375 19.07 1574 1817 2206.73 767 .59 1453 68.79 14.58 865 .49
Punjab 251525 2546.94 158 45 48117 24990 343646 1324 62 12342 62.81 14025 219110
Uttar Pradesh 4943.83 4669.81 871.14 110147 139386 8036.28 4146.11 562.16 124149 144582 7335.58
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Himachal Pradesh 60.80 - 15.00 14.39 15.31 44.70 0.00 3.50 1.82 70.96 76.28
Jammu & Kashmir 276 .95 26.54 7.20 33.74 40.90 0.00 0.00 0.00 40.90
Chandigarh Adm. 0.28 g . - . -
Delhi . 6.58 0.00 0.00 0.00 6.58
Bihar 1166.00 1004.63 48843 40929 15258 205493 65658 41520 269.94 91.33  1433.05
Orissa 761.72 87.37 9217 8.14 21123 39891 21316 46557 8583  486.87 1251.43
West Bengal 546948 1323.09 1046.00 33991 90177 3610.77 104625 1202.60 1007.90 1151.39 4408.14
Assam 144 .90 36.37  100.89 14.23 15149 44.43  218.11 32.39 0.00 29493
Tripura 45.70 . 36.38 12.23 48.71 0.00 15.62 5.27 0.00 20.89
Meghalaya 17.96 3.00 1.00 476 876 3.50 2.00 8.50 0.00 14.00
Sikkim 7.20 1.32 1.32 3.07 0.00 0.00 0.00 3.07
Manipur 48.54 7.70 3.71 5.66 0.00 17.07
Mizoram 5.88 134 0.00 0.00 0.00 1.34
Arunachal Pradesh 1.03

Nagaland 2.70

Total 53126.75 22679.05 829945 5294.41 15128.65 5140156 18623.53 8773.80 7149.37 15453.27 4999997

DR. T. SUBBARAMI REDDY : Mr. Deputy-Speaker,
Sir. as on Today. we are importing a substantial quantity
of fertilisers. We do know that fertiliser is the most
important thing in agricultural production. In fact, as on
today, though we have substantialy improved in recent
years. still we have shortaggs in food production. To
improve it, we need the fertilisers. It is very dangerous
to depend upon imported fertilisers.

So, | want to ask the hon. Minister, through you,
what steps he is going to take to curb the import of
fertilisers in future. We have got, for instance, a clear-
cut, stable and long-term policy on power and so on.
But on fertilisers, what | understand is that there is no
such specific long-term policy. It is the manufacturers’
felling that, every year. it keeps changing and, therefore,
it is a problem. So, we have to control the import of
fertilisers. A day must come when we must be self-
suffilent in production. You must give a long-term policy
for the manufacturers’ to stimulate them in such a way
that the production goes up, and a day must come
when the imports must stops. | want to know from the
hon. Minister whether he is gong to have a long-term,
stable policy on fertilisers; he must have the policy in
a such a way that the production goes up. and a day
must come when the imports shoud be stopped.

SHRI CHATURANAN MISHRA : Sir, | agree with the
viewpoint which the hon. Member has stated. But
unfortunately, the subject of fertilisers does not form
part of my Ministry: it goes to the Ministry of Chemicals
and Fertilisers. Therefore. | am unable to reply to his
question. although | agree with his viewpoint.

DR. T. SUBBARAMI! REDDY : Sir. the subject is
fertilisers. Perhaps, it might be the fault of the
administratioin which has referred it to the Ministry of
agriculture instead of some other Ministry.

SHRI CHATURANAN MISHRA : The point is that |
am the Minister of Agriculture, and, as you are aware,

the subject of fertiliser production comes under another
Ministry. So. what can | do? | want to help the Member,
but | cannot.

MR. DEPUTY-SPEAKER : You can pass on the
question to the concerned Ministry.

DR. T. SUBBARAMI REDDY : Sir, about two years
back. the Central Government used to give subsidies
and also used to follow-up with all the factorigs all over
India.

| understand that at that time it was very pertect and
the benefit was going to the farmer very effectively and
very effeiciently through the manufacturers. But the
system has been changed some two years back and
now | understand that each State Government has a
different policy in fixing the price due to which reasons
substantial time and redtapism is taking place in such
a way that the manutacturer is not in position to give the
fertiliser to the farmer at the proper time. Therefore, |
want to ask if it is possible to go back again to the old
system of Central Government giving subsidy in such a
way that the Central Government will only monitor all
over India the subsidy distribution system.

SHRI CHATURANAN MISHRA : The point is that so
far as subsidy is concerned, it is only for urea, not for
all the items.

DR. T. SUBBARAMI
..(Interruptions)

SHRI CHATURANAN MISHRA : | want to inform the
House that urea is not under my jurdi sication. But
since the gquestion is addressed to me, | am replying to
it. Otherwise, it goes to another Ministry.

MR. DEPUTY-SPEAKER : You are save from urea'

SHRI CHATURANAN MISHRA : | can give the hon.
Member the figures if he wants. But that subject does
not relate to my Ministry.

REDDY : | know it
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DR. T. SUBBARAMI! REDDY : | am asking whether
the Central Government will go back again to the old
system of distribution followed two years back.

SHRI CHATURANAN MISHRA : It is becuase of the
liberalisation policy which your Government adopted
without my consent!...(Interruptions)

[Translation]

SHRI CHHATRAPAL SINGH : Why did he volunteer
to reply to the question when he is not dealing with the
subject?...(Interruptions)

SHRI CHATURANAN MISHRA : It is true that urea
is not under me but | can give information about the
price etc. ...(Interruptions)

SHRI CHHATRAPAL SINGH : Why did you rise in
your seat when you are not in a position to give
information about urea...the Minister concerned should
have replied to the question

[English]

DR. T. SUBBARAMI REDDY : | am not asking about
price. The Central Government had a policy of
distribution all over India two years back. The concerned
hon. Minister should get up and reply my question.

MR. DEPUTY-SPEAKER : The question relates to
subsidy on fertilisers.

DR. T. SUBBARAMI| REDDY : | am asking about
subsidy on fertilisers. The Central Government followed
a different policy two years back. It used to monitor the
distribution all over India.

SHRI CHATURANAN MISHRA : It is not possible
just now to do it. What | am saying is that subsidy is
only for urea. So far as DAP is concerned, it has been
decontrolled. We are giving some concession. What we
have announced recently is a concession given on
DAP and other items. It is not subsidy. Generally it is
called subsidy. The figures are given. | need not repeat
them...(Interruptions)

MR. DEPUTY-SPEAKER : You have aiready asked
your Supplementary question.

DR. T. SUBBARAMI REDDY : The hon. Minister is
telling a different thing...(/nterruptions)

[Translation]

SHRI RAMENDRA KUMAR : Mr. Deputy Speaker,
Sir, the question does not relate to the Ministry of
Agriculture...(Interruptions) The concerned Department
should answer the question.

MR. DEPUTY SPEAKER : The question relates to
his Ministry but the supplementary does not relate to
his Ministry.

PROF. RASA SINGH RAWAT : Mr. Deputy Speaker,
Sir, it is well known that fertilizers have made significant
contribution is ushering in green revolution in the
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country and in making the country self sufficient in the
matter of foodgrains. The Government has sanctioned
subsidy for the fertilisers whether it is DAP. MOP or SSP
etc. The present policy of the Government is to give
subsidy to the manufacturers of urea or to the
cooperatives. Will the farmers purchasing urea from
private traders be also given the benefit of the Govt.
Subsidy?

At present the big farmers and the manufacturers
are the beneficiaries of the subsidy on urea. because
the cooperatives are controlled by big farmers. The small
and marginal farmers are ignorant of these facilities
and they puJrchase there requirement of urea from
private traders. Will the farmers purchasing urea from
private traders ne a’s¢ gven the benefit of subsidy?

SHRI CHATURANAN MISHRA : Mr. Deputy Speaker.
Sir, we are giving subsidy only to the State Governments
and the coopratives. We do not give subsidy to private
traders.

PROF. RASA SINGH RAWAT : Mr. Deputy Speaker,
Str. the Union Government has issued guidelines to the
State Sovernments in this respect. | would like to know
the datzils thereof your objective is to ensure that the
farmer gets fertilizers at cleap rate and without hassles.
Does he purchase fertilizers through the cooperatives
as per the policy laid down by the State Governments?
The Central Govt. should issue guidelines about the -
purchase of fertilizers from private traders.

SHRI CHATURANAN MISHRA : | have already made
it clear that we given subsidy only to.the state
Government and the cooperatives, it is not possible to
give it to private traders while calculating the subsidy
the State-Governments take into account the expenses
on account of transportation and other sundry expenses.
It the hon. Members want, we can make available the
latest figures. as reading them out would be time

. consuming.

MR. DEPUTY SPEAKER. You may provide it later
n.

' PROF. RASA SINGH RAWAT : At least the Union

Government can issue guidelines.
SHRI CHATURANAN MISHRA : To whom?

[English]
MR. DEPUTY SPEAKER : You can lay on the Table
of the House.

(Interruptions)

[Translation]

PROF RASA SINGH RAWAT : Guidelines may be
issued to the State Government so as to benefit the
tarmers.

SHRI CHATURANAN MISHRA : it is not our policy
to ignore the cooperative sector and benefit the private
sector. ' N
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PROF. RASA SINGH RAWAT : But. Sir. the fertilizers
are not made available on time and the requirement of
the farmer is not met when he needs it the most.

MR DEPUTY SPEAKER - Mr Rawat. you have made
your point ’

SHRI CHATURANAN MISHRA - You should bring
such instances to our notice and we would sound the
State Governments

[English]

SHRI BASUDEB ACHARIA  Sir There are some
SSP units which are facing a crisis because of non-
payment of subsidy to those units. One such unit is In
my constituency called the Sardha Fertiliser unit which
has been closed down because of non-payment of
subsidy to the extent of Rs. three crore. | would like to
know from the hon Minister whether he will take steps
to clear the subsidy dues of all the SSP units our country.
specially of the Sardha Fertilizer unit situated in my
constituency Because of closure of this unit. the farmers
are also facing problems. They are not getting the
fertiliser. | want to know from the hon. Minister whether
he will take steps or order to clear the dues of the SSP
units

SHRI CHATURANAN MISHRA : About this particular
factory. | am not aware of it If it is brought to my notice.
Certainly | will help the Member to arrive at a solution
But | cannot say that | will pay them  If the due is proper
I will pay them. Otherwise. | will not pay them.

SHRI BASUDEB ACHARIA : Would you kindly take
up the matter with the FICC?

SHRI CHATURANAN MISHRA @ That is no! my
subject You may write to the Minister concerned

SHR!I BASUDEB ACHARIA  The farmers are facing
difficulties. It i1s your responsibility.

[Translation]

SHRI SHIVRAJ SINGH : Mr Deputy Speaker,
(Interruptions) Madhya Pradesh is experiencing acute
scarcity of urea for the past 3-4 years and as a result
it has not been made available to the farmers. Because
ot the dqua) policy in respect of urea the farmers have
to pay#igher prices for the urea purchased from private
traders as compared to the cooperatives. The farmers
have. therefore. stopped purchasing urea from private
traders This has created a urea crisis in Madhya
Pradesh. | would like to know the steps proposed to be
taken by the Government to remove the scarcity of urea
in Madhya Pradesh. Secondly. the quantum of subsidy
on fertilisers being given to Madhya Pradesh is on the
lower side. The hon Minister may kingly enlighten us
on the criterion adopted to grant the subsidy

SHRI CHATURANAN MISHRA : Mr. Deputy Speaker,
Sir. we do not disseminate between the various states.
The states whose agriculture had advanced
considerably. consumes more urea. Punjab and Madhya
Pradesh consume more urea because of the rapid
studies made by them in the field of agriculture.

JULY 23, 1996

Oral Answers 8

SHRI SHIV RAJ SINGH : Why is there shortage of
urea in Madhay Pradesh?

SHRI CHATURANAN MISHRA - Mr. Deputy Speaker.
Sir. it has rightly been pointed out by the hon. Members
that indigenous urea is cheaper as compared to the
imported urea by Rs. 3624 per tonne. But. unfortunately.
indigenous production is not sufficient to meet the
demand. Some of the urea producing units are sick and
we have to import urea to meet the shortfall. | would
again repeat that ured is not within the jurisdiction of
my Ministry.. (Interruptions)

As regards Madhya Pradesh. as per my information.
there is not scarcity of urea in the state. In case the hon.
Member has some specific area in mind. | would get it
veritied.

SHRI THAWAR CHAND GEHLOT : Sir. DAP fertilizer
is not available in Madhya Pradesh The Government
had noted the demand of the farmers who had even
made advance deposit with the Government for the
fertilizer But in spite of it the state Government failed to
supply this particular fertilizer last year

MR DEPUTY SPEAKER = You may address a
separate communication to the hon. Minister on the
subject.

[English]

SHRI CHATURANAN MISHRA : You give me in
writing | will take action.

[Translation]

SARDAR SURJIT SINGH BARNALA - Mr. Deputy
Speaker. Sir. it is time that another Ministry deals with
the fertilizers, but his ministry deals with a subject which
requires fertilizers as an important input. He should
therefore. keep herself imformed about the subject. In
the current crop season. when paddy is being sown.
urea would be needed in large quantity Rs.133 crores
have been spent without receiving supplies of urea
from abroad. In Punjab the urea producing unit in
Nangal and Bhatinda are facing closure About 7000
employees of both the units met me. They complained
that they are not getting the facilities due to them. |
made inquires to find out the factual position. | have
come to know that after the 133 crore urea scam. no
father investment is being made on the units. These
units may have to close down, which would ham the
interest of Punjab what steps have you taken to stop
the closure down. which would harm the interest of
Punjab What steps have you taken to stop the closure
of NFL urea factories in Nangal and Bhatinda. which
are on the verge of closure?

SHRI CHATURANAN MISHRA : It is true that several
urea prodicing units are sick. There is need to undermix
there at the earliest. | had written to the Planning that
we are spending more than Rs. 2,000 cores on importing
urea, which can to fruitfully used to revive and modernise
the sich urea producing factories. In this way we can
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meet the entire urea demand indigenously. | would
request the hon. Member that he shoud also pursue
the matter with the Planning Commission.

SARDAR SURJIT SINGH BARNALA : Perhaps
Hon'ble Mmber is not aware that these two factories
situated in Punjab are not sick. Their performance is
excellent. That is why | requested that these two factories
" which are showing good performance. are producing
more than their installed capacity and have got awards
also. should not face closure. The nation will suffer
heavy losses if they close down.

SHRI CHATURANAN MISHRA.: Mr. Deputy Speaker,
it is true and | have gives my concurrence. | have
forwarded it...(Interruptions)

MR DEPUTY SPEAKER
centre neither left nor right.

* He is standing in the

(Interryptions)

MR.DEPUTY SPEAKER . This observation will serve
no purpose as the question has been put to the Central
Govemment.

(Interruptions)
[English]

MR. DEPUTY SPEAKER
language

Do not use such

[Translation]

SHRI MANORANJAN BHAKTA : The statement
appended to the question reveals that the Union Territories
have not received a fair deal. In the statement the figure
against Andaman and Nicobar for the year 1994 is 1.24
and all other columns are blank. The inevitable
conclusion is that the farmers of Andaman and Nicobar
are not entitled to the subsidy on fertilizers May be the
hon. Minister is ignorant of the fact that the remote areas
of the country and the union territories are an integral
part of the the country. Will the hon. Minister make
special arrangements for ensuring subsidy or fertilizers
for remote area like Andaman and Nicobar islands so
that the farmers in these areas may also avail of the the
facility?,

* SHRI CHATURANAN MISHRA : The dots in the
statement against Andaman and Nicobar indicate that
infomajien has not been received and it should not be
considered that nothing has been done.

SHRI MANORANJAN BHAKTA : Who will supply
this information.

SHRI CHATURANAN MISHRA : We have to give
the information and you have to receive the information.
But | would still reiterate that it supplies are not being
made in your area we will take necessary steps at the
earliest...(Interruptions)

SHRI LALMUNI CHAUBEY : It is not over yet this is
a metter pertaining to fertilizers and the farmers requife

SRAVANA 1, 1918 (Saka)
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it...(Interruptions) This is a very important question. Will
the Minister...(Interruptions)

MR. DEPUTY SPEAKER : Please sit down. This is
indeed an important question. Everyone is interested in
it. It is concerned with farmers. It would be better to
have a half-an-hour discussion over it

(Interruptions)

SHRI LALMUNI CHAUBEY : Mr. Deputy Speaker.
Sir, we want comprehensive reply outlining the steps
taken in each state. It is for the Government to ensure
equitable disiribution of fertilizers among the various
states and its supply 1 the farmers.

MR. DEPUTY SPEAKER . All this information can
be elicited in the Half-an-Hour Discussion.

(Interruptions)

MR. DEPUTY SFEAKER ' This question has already
taken 25 minutes. Please sit down.

[Eng;‘{Sf]

MR. DEPUTY SPEAKER : Will there be an end to
it? | have alredy moved to the next question.

[Translatica] -

This question has already taken 25 minutes. Please
discuss this subject in the form of some motion say half
an hour discussion. Will we spend one hour on a single
question?

(Interruptions)

SHRI CHATURANAN MISHRA : In case you give us
information about the areas where fertilizers are in short
supply. we will order an enquiry..(Interruptions) you may

please give the names of the areas where it is not
available...(Interruptions)

MR. DEPUTY SPEAKER : You may resume your
seat. Even if the Members continue to ask the question.

(!nterruptions)

[Engbsh}

MR. DEPUTY SPEAKER : This is not good. Please
sit down. | am taking up the second question. '

Computerised Reservation Centres

+

*182. SHRI PANKAJ CHOWDHARY
SHRI AMAR ROY PRADHAN -

Will the Minister of RAILWAYS be pleased to
state :

(a) the total number of computerised reservation
centres in the country at present. Zone-wise;

(b) the names of stations where computerised
reservation centres are proposed to be opened by the
Government during 1996-97; and
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(c) the estimated cost of setting up new
computerised reservation centres at these stations?
THE MINISTER OF STATE IN THE MINISTRY OF

RAILWAYS (SHRI SATPAL MAHARAJ) : (a) to (c). A
statement is laid on the Table of the Sabha.

STATEMENT

(a) 275 (including 2 of the Annual Plan 1996-97)
The Zone-wise information is given below :-

Northern Railway - 52
Southern Railway - 44
South Central Railway - 42
Central Railway - 34
Eastern Railway - 33
Western Railway - 30
South Eastern Railway - 16
North Eastern Railway - 15

Northeast Frontier Railway - 9

(b) The locations (1.e stations and satellite locations)
where provision of computerised reservation facilities has
been proposed in the Annual Plan for 1996-97 are :

Stations

Bina Cuddapah
Ahmednagar Alleppey
Saugor Mettupalayam
Wardha Nagercoil
Barddhaman Kanyakumari
Lal Kuan Shencottah
Darbhanga Mhow
lzatnagar Veraval
Nainital Valsed
Sonpur Bharuch
Hajipur Navsari
Modinagar Nadiad
Panipat

(Setellite Locations)

Ajni (Satellite location of Nagpur)

Itwari (Satellite location of Nagpur)

Varanasi City (Satellite location of Varanasi)
Allahabad City (Satellite location of Allahabad)
Lucknow City Station (Satellite location of Lucknow)
Charbag (Alambag side Lucknow)

Shakurbasti (Satellite location of New Delhi)
Gurgaon (Satellite location of New Delhi)

Lajpat Nagar (Sateliite location of New Delhi)

Sarai Rohilla (Satellite location of New Delhi)
Tourista Bureau Jodhpur (Satellite location of Jodhpur)
Mahamandir Jodhpur (Satellite location of Jodhpur)
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M.V.P. Colony (Satellite location of Visakhapatnam)
Gujawaka (Satellite location of Visakhapatnam)
Bokaro Steel city (City Booking Office)

St. Thomas Mount (Satellite location of Madras)
Luz Corner (Satellite location of Madras)
Chinthadripet MRTS (Satellite location of Madras)
Coimbatore City (Satellite Location of Coimbatore)
Madurai City (Satellite location of Coimbatore)
Bandra (Satellite location of Mumbai)

Vasai Road (Satellite location of Mumbai)

Virar (Satellite location of Mumbai)

Ghatkopar (Satellite location of Mumbai)

Patna Sahib (Satellite location of Patna)
Rajendranagar (Satellite location of Patna)

(Non Rail-head State Capitals)

Agartala
Kohima

(c) Rs. 7.94 crores for the locations included in the
Annual Plan for 1996-97 *

[Translation]

SHRI PANKAJ CHOUDHARY - | would like to know
the arrangements made to end overcrowding at the
reservation centres and also to provide reservation
facilities from any part of the country. by any train and
for any destination. In case such facilities have been
provided. what are the nanmes of the prominent stations
which have been covered under the arrangement

SHRI SATPAL MAHARAJ . | would like to inform
the hon. Member that we have computerised the
reservation facilities and the entire country is launched
by computer. Now the common man can avail of these
facilities

SHR!I PANKAJ CHOWDHARY : My question was
that although the entire country has been linked by
computer. get the facility to make reservation from any
part of the country for any destination is still not available
at several stations. My second question relates to the
number of district heaquarters which are sought to be
linked by computerised reservation. Has reservation
facihty been provided at Dist. Nautalwa and
Siddharthnagar located at U P.-Nepal border which
attracts Buddhists pilgrims from abroad in sizeable
number?

THE MINISTER OF RAILWAYS (SHRI RAM VILAS
PASWAN) : The information regarding the Railway
stations and in non Rail-head state capitals where
computerised reservation facility is proposed to be
provided is provided in the reply to the question
Besides. it is proposed to provide computerised
reservation facility in 53 new locations in 1996-97
comprising 25 Railway Stations, 26 satellite locations
and 2 Rail head headquaters, so far, 72 per cent
Railway reservations has been computerised. As
regards the hon. Members query regarding reservation/
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cancellation facility from any pan of the country for any
destination. the work is still in progress.

The scheme regarding linking the entire country
with passenger Reservation System. the project will be
undertaken later on but at present 92 percent of the
reservation facility has been computerised on local
basis.

SHRI PANKAJ CHOWDHARY : My question was
whether it is proposed to provide computerised
reservation faciity at Nautalwa station on Indo-Nepal
border for which a demand to connect it with
broadgauge line is pending for several years?

SHRI RAM VILAS PASWAN : As per the norms laid
down for computersed reservation facility for any place.
the place must register 300 reservation/cancellation. It
is being provided at all such stations which satisty with
norms.

SHRI PANKAJ CHOWDHARY
available at Nautalwa or not?

SHRI RAM VILAS PASWAN ' If the place satisfies
the norm laid down. the facility would be provided | do
not have the information about place for wbhich
information has been sought by the hon. Member it tie
sation satisfies the criater of 300 reservations or
cancellation the reservation facility would definitely be
provided...(Interruptions)

Is this facility

[English]

SHRI AMAR ROY PRADHAN : Mr. Deputy-Speaker.
Sir, if you go through the answer. you would find how
much NF railways neglected in this respect

Even in regard to computerisation. the figure given
is nine. The NF Railway had no past. it has not present
and it has not future also. Just now the hon. Minister of
Railways informed the House about the normal that
there should at least be reservation or cancellation of
three hundred tickets. New Jalpaiguri railway state in
NF Railway is the most busiest segment in the NF Railway
zone. But what is the position of the railway station? We
have asked for a computerised reservation centre for
New Jalpaiguri It was said that it would be set up in a
satellite town. It was set up in Siliguri which is a satellite
town and ten kilometres away from New Jalpaiguri. Of
course. you are not the Minister of Railways then. But
when we asked for a computerised reservation centre
tor Coochbehar which is a satellite town [t was set up
in New Coochbehar. | would like to know very
categorically from the hon. Minister what the norm 1is
and what the criteria are. | would like to know whether
my guidelines have been issued. It they are not there.
is it only the pious wish of the Railway authorities? Let
me know that.

[Translation]

SHRI RAM VILAS PASWAN : Mr. Speaker, _Sjr. in
spite of the norms laid down by the Railway Ministry.
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North East has not received due attention. The hon.
member may be aware that computerised reservation
facilities are available at Shillong. Port Blair. Srinagar.
Panji. We are also making arrangements to provide this
facility at Gangtok. ltanagar. Aizawl. Imphal. As regards
Coochbehar.. (Interruptions)

[English]

SHRI NIRMAL KANTI CHATTERJEE : What he wants
to know is that when they requeste& for a computerised
reservation centre for New Jalpic\.ri. It was provided in
Siliguri. And when they requested for a computerised
reservation centre for Coochbkehar, it was provided in
New Coochbehar. Why is this discrepancy?

[Translation]

SHRI RAM VILAS PASWAN : You had asked a
question earlier also on the subject. On making quiries.
it was pointed out to me that the distance between the
two stations is very small and at one of the place only
69 raservations are m&de and at the other station where
the number of reservations is on the higher side. this
facility has already been provided.

SHRI BASUDEB ACHARIA : The distance between
Siliguri. New Jalpaiguri, New Coochbehar and
Coochbehar is almost the same.

SHRI RAM VILAS PASWAN : | had also said the
Coochbehar and New Coochbehar are adjacent to each
other.. (Interruptions) | assure the hon. Member that we
are not very rigid about the rule and if necessity was
felt we will amend it and provide the facility at more
places

DR. SATYANARAYAN JATIA : The purpose of
computersed reservation is to extend better facilities to
the public. But another fallout of this computerised
reservation facility is that people travelling on other
routes experience considerable difticulty. | would,
therefore. reguest that unless and until all the station
are not connected by computer terminals. it would be
in the fitness of things to continue the old system of
reservation in the roadside station quota. Ujjain has
been provided that facility but it is connected only with
Mumbai Terminal. | has not been connected with Delhi.
which should done at the earliest these facilities should
also be made available at prominent station viz
Neemuch. Mandoaun Besides. you have already
connected that you have no rigid attitude regarding the
enforcement of the rule. | would like to know your atttude
in the aforesaid case

SHRI RAM VILAS PASWAN : We will bear in mind
the suggestion and the demand made by you.

[English]

SHRI S. BANGARAPPA : Mr. Deputy Speaker. Sir,
the proposed Plan allocation for the year 1996-97 is
Rs.7.94.00.000. So. nearly Rs.8 crore is set apan for
the year 1996-97. | teel that this is a meagre amount
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and it is not a matching amount to meet the demands
of all the Zonal Railways, namely. South Zone. Central
Zone. North-East Zone. etc. Therefore. | am just
requesting the hon. Minister to tell us whether thete is
any proposal to araise this Plan allocation for 1996-97
from Rs. 8 crore to a few more crores of rupees so as
to enable them to meet the demands of all the Zonal
Railways of the country.

Another question 1s this® | come from Karnataka
and many more hon. members are here who are also
coming from areas which are coming under the Southern
Railway. Is there any proposal to sanction more money
the have some more computerised centres in that Zonal
Railway. including the one in my constituency of
Shimoga?

[Translation]

SHRI RAM VILAS PASWAN = Mr Deputy Speaker.
Sir. as regards reservation. | have already stated that
we purpose to computerise 92 percent of the reservation
centres. As regards resource constraint. the Railways
have always faced this problem whether it is gauge
conversion. or laying new railway lines. We propose to
connect every centre with the network within our
resources

[English]

SHRI P UPENDRA : The South Central Railway
had annonced more than once that they would open a
computerised reservation centre at Benz circle in the
heart of Vijayawada City Even when | met the General
Manager. he said that it had been decided to open a
centre there and that they were on the look out for a
building. But the statement of the ministry does not
include that. Will the hon. Minister clarify whether it is
an omisssion or whether there is any rethinking or
whether the South Central Railway has again acted
irresponsibly by making announcements there and not
pursuing them with the Railway Board?

[Translation]

SHRI RAM VILAS PASWAN : The hon. Member has
sent us a slip just now. According to the enquiries made
by me this name does not occur anywhere. But still |
will get of enquired into

(English]

SHRI P. UPENDERA It was announced more than
once. | have the Press cutting and | met the General
Manager also personally. He confirmed tt and it came
in the newspapers also If the General Manager has
announced it without any authorisation. he should be
pulled up...(Interruptions) Sir. the hon Minister is not
responding to it...(/nterruptions) He is not responding to
what | said. Will the hon. Minister pull up the General
Manager if he has made a unauthorised statement?

JULY 23, 1996

Oral Answers 16

[Translation]

SHRI RAM VILAS PASWAN : | have no knowledge
of Press reports on the subject. but in our records it
does not find any mention But in view of the submission
made by the hon. Member. | would personally look into
the matter and if necessary we will open a centre there.

SHRI HARIN PATHAK - Gujarat is an industrial state
and is served by the Western railway. People from all
over India visit the state because of its industrial and
trade links with other parts of the country. The hon.
Minister has stated in the reply that the are only 30
computerised reservation centres in the western
Railway and a demand has been made to open 12-13
more computerised reservation centres As per the
statement 52 centres are proposed to be opened in
1996-97 but not single centre. out of it. has been
allocated to Gujarat. | would like to know from the hon
Minister whether computerised reservation centres
would be opened in Sabarmati and North Gujarat on
priority basis?

SHRI RAM VILAS PASWAN - Mr Deputy Speaker.
Sir. we cannot adopt a partisan attitude in the matter of
setting up of computerised reservation centres. It is our
earnest effort to provide maximum facilties to the
passengers. We are prepared to promise computerised
reservation facility in the metropolitan city areas. All the
proposed centres conform to the cnteria laid down by
by the Ministry of the Railways but if the Hon Member
feels it 1Is very important. we way consider his suggestion.

[English]

SHRI PR. DASMUNSI - Sir. the issue of North-
Eastern Railway has been rightly raised by my dear
colleague. Shri Amar Roy Pradhan. The hon. Minister
had stated in his reply that in Panjim. Srinagar and
other places. he has provided the computerised
reservation centres

In view of the local trouble in Kashmir. at the
moment. the largest traffic-flow next to Pradesh s in
Darjeeling. The largest number of Indian and foreign
tourists go to see the peak of the Himalayas from the
Kanchenjunga Hills. Shri Subash Rishing has been
crying for the last few years to provide at least the
minimum facility of computerised reservation centre in
Darjeeling itself to facilitate the tourists But nothin has
been done. That man has shown his loyalty to the
Constitution of India and has remained peaceful

| hope the hon Minister of Railways will kindly
consider this simple demand and provide a reservation
centre in Darjeeling to accommodate the tourists.
Otherwise, the problem is that the tourists have to come
down. and pay a heavy amount without using the toy
train. They go to Siliguri and New Jalpalguri for
reservation which is uncertain.
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At the moment. Derjeeling is the prime tourist centre
of India. Why do you not consider it on a priority basis?
Why is your department neglecting it and not
considering it as a tourist centre?

MR. DEPUTY SPEAKER : Therefore. | ask the
Railway Minister.

[Translation]

SHRI RAM VILAS PASWAN - We are seized of the
proposal and in view of the stress laid by the hon
Member. we will definitely consider it An hon Member
had referred to Guijarat

SHRI HARIN PATHAK . It was about South Gujrat
SHRI RAM VILAS PASWAN _ All right

[English]

SHRI TIRUCHI SIVA  Sir | am sorty to know that
even the district headquarters had not been provided
with advanced computerised reservation system For
example 1n Pudukkottal 1s my constituency | would hke
to know from the hon Minister whether the Government
have got any propoal to introduce the advjnce
computerised reservation system at least in district
headquarters within a reasonable time

[Translation]

SHRI RAM VILAS PASWAN * Mr Deouty Speaker
Sir. for the Railways what matters in the station and not
the district or the State We conduct the survey on the
basis of the viability of the station If it turns out to be
viable. we definitely consider it

SHRI RAMESH CHENNITHALA With the
installation ot a mother computer we can connect all the
stations of the country with the network computersation
carried out in this manner would also proves be
economical How is it that Railways have not adopted
this system? secondly. whenever a fault is developed in
any of the computerised reservation centres. it 1s not
attended to promptly | also create inconvenience for
the public in the matter of reservation My submission
is. will the hon Minister consider the suggestion for
setting up a mother computer in order to connect all the
stations with the network?

SHRI RAM VILAS PASWAN  We will detinitely get
it examined and. it found useful. we will consider your
proposal

SHRI TARA CHAND SAH! Bhilai Steel plant is the
biggest steel plant not only in India but in entire Asia
The employees of the Plant belong to different parts of
the country and many of them commute daily for their
work. Besides. Bhilai not only pays crores of rupees to
the exchequer but also meets the requirement of the
railways to a large extent But the railway station of
Bhilai comprises a small diladated room and none of
the express trains stops there Despite being an
important Station, it is neglected
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Will the hon Minister accord it the status due to it?

SHRI RAM VILAS PASWAN ' The question relates
to sitting up of computensed reservation centres and
not beautification Bhilai 1s an important station and if
you give your suggestion in writing. | will get 1s examined

(Interruptions)

SHRI NAWAL KISHORE RAl . Mr. Deputy Speaker
Sir. the reply to part (a) of the questin contains zone
wise list North Bihar 1s spread over an area spaoring
Gorakhpur to Nepal border The area fads under NE
Rallway and the target of computerisation for the area
1Is 151n view of 1its backwardness Will the hon. Minister
consider incr2zacing this target to ameliorate its
backwardness”

There 1s lakh of transparency in the matter of
computerise reservation. Wiil the hon Minister make
arrangements to reflect the position of reservation on
computer on hnes simuar to arrival and departure
position of trains extnbrred on the CCTV?

SHRI RAM VILAS PASWAN: It 15 the policy of the
Government 1o show special consideration to the
tackward areas. In view of the fact that in the matter of
laying raillway lires backward areas receive priority.
computerised reservation 1s a petty matter and will
receive our attention In my capacity as Railway Minister
| concede that there have been complaints about
computernsed reservation and we do try to redress them

(Interruptions)

SHRI VIJAY GOEL : Even a metropolitan city like
Delhi does not have computernised reservation facility at
all the station. . (/nterruptions)

MR DEPUTY SPEAKER ' | had called Shri Chaman
Lal Gupta

SHRI CHAMAN LAL GUPTA : Mr. Deputy Speaker.
Sir. Jammu station enjoys a strategic position In as
much as 40 lakh passengers from all over India arrive
here every year and it has sizeable army base As péra
the existing arrangement at the station reservation can
be made from Jammu to other stations and no provision
has been made for return journey This lack of facility
of reservation tor return journey courses a lot of
inconvenience to the passengers and there is urgent
need to provide this tacility

SHRI RAM VILAS PASWAN : | shall look into the
matter but | cannot make a commitment

[English]

SHRI SARAT PATTANAYAK : Sir, it 1s evident from
this Raillway Budget speech that his concern is to
develop the backward areas of the country. As
Sambalpur is the most backward area of Orissa which
has a Railway Division. | would like to know from the
hon Minister as to whether the hon Minister is going
to consider opening of a computerised reservation centre
in Sambalpur during 1996-37
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[Transiation]

SHRI RAM VILAS PASWAN : | cannot give an
affirmative reply...(Interruptions) It is not possible to give
an assurance but will consider it.

[Translation]
Privatisation by Railways

*183. SHRI BHANU PRATAP SINGH VERMA : Will
the Minister of RAILWAYS be pleased to state :

(a) the names of Departments and works where
privatisation has been introduced by the Ministry and
the results thereof:

(b) whether Jhansi Division has been divided by
the Ministry; and

(c) if so. the reasons therefor and the operational
limits of the new Divisions?

[English]

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) to (c). A
statement is laid on the table of the Sabha.

STATEMENT

(a) Indian Railways have not privatised any
department under its control. The Railways have
however. offered some of its off-line activities. not directly
connected with train operations. to private parties like
catering. beautification of stations. supply of bed rolls,
operation of cloak rooms., etc. ‘Own Your Wagon
Scheme”. running of tourist trains on identitied circuits,
setting up of Railway infrastructure under Build-Own-
Lease-Transfer (BOLT) scheme are some other schemes
which have been offered to private sector

(b) and (c). It is planned to set up a new Division
at Agra by adjustments from adjoining Divisions including
Jhansi. The new operational limits of these Divisions
are yet to be finalised.

[Translation]

SHRI BHANU PRATAP SINGH VERMA : The Railway
Minister has stated in reply to parts (b) and (c) of the
question that it is planned to set up a new Division at
Agra by adjustment for adjoining Divisions including
Jhansi. Can this division be not stalled keeping in view
the development of the area? Recently. Bilaspur Division
was also subjected to such a treatment.

THE MINISTER OF RAILWAYS (SHRI RAM VILAS
PASWAN) : (a) These Division are set up from time to
time keeping in view administrative and functional
exigencies. Jhansi Division is, no doubt, the oldest and
the most important Division. It is also true that Jhansi
Division's performance has been very good but in spite
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of it, the Division been reorganised many times to meet
the geographical and functional requirements. The
present decision has also been taken keeping in view
the administrative and functional requirements.

SHRI RAJENDRA AGNIHOTRI : | would like to
remind the hon. Minister that last time when this
reorganisation of Jhansi Division was mooted, it had
sparked off violent agitation for two months in Bilaspur
and Jhansi. The political party to which the hon. Minister
belongs and our party were active participants in that
agitation. The then Minister had assured that the Bilaspur
and Jhansi Divisions will not be bifurcated or
reorganised to form a new Division. The hon. Railway
Minister. who was the leader of the Janata Dal at that
time. had written a letter to the then Railway Minister :
| would request the hon. Minister to discuss the issue
with the four Members of Parliament from Bundelkhand.
The way bifurcation of Bilaspur Division was postponed,
can the bifurcation of Jhansi Division also not be post-
poned? | would request the hon. Minister to consider it
favourably.

SHRI RAM VILAS PASWAN : Mr. Deputy Speaker.
Sir, Bhopal Division was set up in 1987 and the decision
to set up Agra Division was taken in January 1996. The
issue was discussed during the consideration of the
Supplementary Budget. Now a demand is being made
to discuss the issue with the Members of Parliament
...(Interruptions)

SHRI RAJENDRA AGNIHOTRI : Will you postpone
it or not?...(Interruptions)

SHRI RAM VILAS PASWAN
commitment in this regard.

SHRI RAJENDRA AGNIHOTRI : | am registering my
protest with the hon. Minister on the floor of the House.
All the constituted parties of the United Front had
panticipated in the agitation launched to stop bifurcation
of the Bilaspur Division. Even the the Prime Minister
had given a categorical statement that new Divisions
would not be carried out in view of the agitation against
such formation. The hon Minister had also addressed
a letter at that time that a new Division should not be
setup. If the hon. Minister adopt a stubhom attitude on
this issue, it rejects his insesitive attitude towards that
area. | hope the hon. Minister would strive to resolve
the issue. otherwise the events may take a serious turn
there. He should postpone the formation of the Agra
Division till the issue in Thrashed Out with the Members
of Parliament...(Interruptions).

MR.DEPUTY SPEAKER : You have made your point,
now let the hon. Minister reply.

SHRI RAJIV PRATAP RUDY : Your announcement
have created situation leading to firing and killing of
innocent people.

MR. DEPUTY SPEAKER : Let the hon. Minister give
his reply.

. | cannot make any
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- SHRI RAJIV PRATAP RUDY : Please do not take
controversial decisions which can lead to violence in
the States...(Interruptions). Just as it has happened
between Sonpur and Hajipur on the question of Railway
bridge.

SHRI RAM VILAS PASWAN : Mr. Deputy Speaker.
Sir, it is not true that the Jhansi Division is being
biturcated.

SHRI RAJENDRA AGNIHOTRI
divided.

MR. DEPUTY SPEAKER : Allow the hon. Minister to
complete his reply.

SHRI RAM VILAS PASWAN : All the inncundos are
not true. A separate Division is mooted. Agra is as
important as Jhansi and | have acknowledge this fact.
In case the proposed Division at Agra is set-up, some
areas from Allahabad, Kota, Jaipur and some from
Jhansi would form part of the new proposed Division
which is generally the practice wherever a new Division
is set up. It is not true that Jhansi is being bifurcated or
sub-divided.

. It is being sub-

As regards the charges levelled by another fion
Member - who tried to raise the issue during the Zero
Hour | would not join issues with him and woutld only
say that politicisation should be abjured. In my Railway
budget speech, | had only stated that a bridge on the
river Ganges should be built in Patna and not a word
more than that. As regards Digha, hon. Members have
launched an agitation. | would like to inform that survey
work is being done at Digha. It is not a very happy State
of affairs that a violent agitation should be launched,
leading to firing and killing of people, only on the basis
of Government's decision to build a bridge in Digha
...(Interruptions).

SHRI RAJENDRA AGNIHOTRI : Mr. Deputy
Speaker, Sir. it is a serious issue and half an hour
discussion on the subject should be admitted.

[Translation])

MR DEPUTY SPEAKER : You have already put your
question. Please take your seat .

o (Interruptions)

[English]
_MR. DEPUTY-SPEAKER : Please take your seat.

[Translation]

SHRI RAJENDRA AGNIHOTRI : We will not accept
it. The former Prime Minister had given an assurance
also in this regard.

MR. DEPUTY SPEAKER : Please take your seat.

You may discuss the issue during the consideration ot
the Railway Budget.
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[English]

PROF. P.J. KURIEN : Mr. Deputy Speaker. Sir, the
BOLT Scheme has been in operation in the Railways.
| would like to know...(Interruptions) Deputy Speaker
has called my name. Please sit down...(/nterruptions)
Sir, the BOLT Schemes has been in operation in the
Railways. | would like to know the lines that are under
construction under the BOLT Scheme.

[Translation]

SHRI RAJIV PRATAP RUDY : His question has not
been replied to properly.

[English] 4
MR. DEPUTY SPEAKER : You will have to sit down
first.
(Interruntions)
MR. DEPUTY SPEAKER : Will you take your seat?
(Inrerruptions)
MR. DEPUTY SPEAKER : This is not proper.

Iiranslation]

SHRI RAJENDRA AGNIHOTRI : | am not satisfied
with the Minister's reply and | am staging walk out.

11.59 hrs.
(Shri Rajendra Agnihotri then left the House).

[English]

PROF. PJ. KURIEN : Mr. Deputy Speaker Sir, the
BOLT Schemes has been in operation in the Railways.
| would like to know the lines that are under construction
under this scheme and how successful and effective
this scheme is. | would also like to know what proposals
the Railways have with them to improve this scheme
and in the next year which are the lines that are going
to be included in this scheme.

[Translation]

SHRI RAM VILAS PASWAN : Mr. Deputy Speaker.
Sir, | will lay it on the Table of the House. To-day's
question consisted of two parts-both of them equally
important. | do not know why they have been clubbed
together. One part was about privatisation and the other
about Railway Zones. | feel both the issues
..(Interruptions).

[English]

PROF. P.J. KURIEN : Why does he not reply to my
question? Mr. Deputy-Speaker, Sir, | seek your
protection. The Minister has not replied to my question.
[Translation]

SHRI RAM VILAS PASWAN : | have replied to

. ...(Interruptions).
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[English]
MR DEPUTY-SPEAKER ' the Question Hour is over.

WRITTEN ANSWERS TO QUESTIONS

Toxic Wastes

*184. SHRI SANDIPAN THORAT - Will the Minister
of ENVIRONMENT be pleased to state :

(a) whether the toxic wastes such as lead ash,
scrap batteries. plastic waste etc being imported from
Western countries by certain industrial and business
houses are exposing our country to serious health
hazards:

(b) if so. the names ot these importers and quantity
of these items imported during each of the last three
years:

(¢c) the action plan in operation to deal with the
pollution hazards caused by the toxic waste dumps
alomg with the results achieved thereunder: and

(d) the further action proposed to be taken by the
Government in this regard?

THE MINISTER OF STATE OF THE MINISTRY OfF
ENVIRONMENT AND FORESTS (CAPT. JAI NARAYAN
PRASAD NISHAD) : (a) The import of hazardous wastes
are regulated under Rule 11 of the Hazardous Wastes
(Management and Handhlng) Rules. 1989 notitied by
the Government of India. Ministry of Environment and
Forests under the Environment (Protection) Act 1986
According to these Rules (Rule 11) the import of
hazardous wastes from any country to india is not
permitted for dumping and disposal. However. import of
such wastes are allowed for processing or reuse as raw
materials. after examining each case on ment Any
import of hazardous wastes would come under the
purview of these Rules The Government of India i1s a
Party to the Basel Convention on the Transboundary
Movement of Hazardous Wastes and their Disposal and
imports of hazardous wastes are also examined as pet
the obligations under this Convention

(b) Details pertaining to the waste imports permitted
by this Ministry is enclosed as Statement.

(c) The pollution caused by the toxic waste dumps
are being dealt with in accordance with the provisions
under the Water (Prevention and Control of Pollution;
Act. 1974 Air (Prevention and Control of Pollution) Act.
1981 and Environment (Protection) Act. 1986 The
Hazardous Wastes (Management and Handling) Rules.
1989 provides for necessary controls for the same. The
Government of India is providing financial assistance to
identity sites to be developed into secured landfills for
the disposal ot hazardous wastes So far. 15 States
have been provided with financial assistance for the
development of 23 sites.
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(d) The State Pollution Control Boards and the State
Governments have been requested to take urgent
necessary action for inventorization of the hazardous
wastes and development of secured landfills for disposal
of such wastes.

STATEMENT

List of units granted permission to import hazardous,
wastes under Hazardous Wastes (Management and
Handling) Rules, 1989 upto July. 1996

1. Importer—M/s. Balmer Lawrie and Co.l Ltd .
Calcutta

One time permission for the import of 150 KL of
waste oil for trial runs for R and D project in
December 1993

Exporting country - Dubai
2. Importer—M/s. Southern Refiners Ltd. Trivandrum.

One time permission for import of 8000 barrels
of waste oil for trial run to demonstrate waste oil
re-refining by vaccum distillation technology in
1994

Exporting cou'mry - UK

3. Importer—M/s. Zinc Smelters and Refiners India
Pvt. Ltd. Bombay

One time permission for the import of single
cosignment of not exceeding 20.000 MT of zinc
containing residual dusts (steel mill dust) on
20th June. 1994

Exporting country - Germany.
4 Importer—M/s. Bharat Zinc Ltd.. Bhopal

Permission was granted for negotiating the
import of 17,000 MT of zinc ash/dross/scrap
from various countries of Europe with a condition
that clearance would be sought fgom time to
time on each consignment by providing
necessary shipment details Imports from
Germany. Netherlands and Sweden were
permitted

Exporting country - Germany. The Netherlands
and Sweden ’

5. Importer—M/s. indo-Zinc Ltd Dhar. MP.

Permission was granted for import of 1000 MT
containing zinc ash/dross/scrap on 8th May.
1995,

Exporting country - The Netherlands

6. Importer—M/s. Associated Pigments Ltd.,
Calcutta.

Permission was granted for import of 3.500 MT
of lead waste containing lead dross/residue/
scrap on 11 December, 1995 as per the
recommendations of the Committee constituted
for this purpose under this Ministry.

Exporting country - South Korea.
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7. Importer—M/s. Indian Lead Limited, Bombay

Permission granted only to negotiate the import
of lead dross/residue/scrap for use in their Thane
unit as per the recommendations of the
Committee constituted for this purpose on 21st
November, 1995. No permission has been given
for any consignment so far.

* All imports were permitted subject to the
requirement under Hazardous Wastes
(Management and Handling) Rules. 1989
and the conditions stipulated for the purpose

Railway Line from Jammu to Srinagar
*185. SHRI GULAM RASOOL KAR : Will the
Minister of RAILWAYS be pleased to state :

(a) whether any survey has been executed for laying
Railway line from Jammu and Srinagar; and

(b) if so. the time by which this project is likely to
be completed?

THE MINISTER OF RAILWAYS (SHRI RAM VILAS

PASWAN) : (a) Yes. Sir

(b) The line from Jammu to Udhampur (54 krs ) is
already under construction and is currently targetied for
completion in 1997-98. The hne from Udhampur to
Baramulla via Srinagar has been approved and included
in the Budget with funds to be provided outside the
Railway's plan. The work would be started after funds
have been made available by the Government. This
project will take 7 years if the full requirement of funds
Is provided

[Translation]
Wasteland in Forests

*186. SHRI MAHESH KUMAR M. KANODIA = Will
the Minister of ENVIRONMENT AND FORESTS be
pleased to state -

(a) the details of area in hectares as wasteland in
forests, State-wise: and

(b) the measures taken by the Government to
regenerate these areas”?

THE MINISTER OF STATE OF THE MINISTRY OF
ENVIRONMENT AND FORESTS (CAPT. JAI NARAYAN
PRASAD NISHAD) : (a) A Statement is enclosed.

(b) The various steps taken by the Government to
regenerate the severely degraded forest area. with
crown density less than 10% are : .

(i) The covncept of Joint Forest Management has
been introduced in most of the States for
development of forest by the way of people's
participation.
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(i) Major schemes launched by the Government

for development of forest are :

(a) Integrated Afforestation and Eco-

development Project Scheme

(b) Area Oriented Fuelwood and Fodder

Project Scheme.

(c) Scheme on Association of Schedule Tribe
and Rural Poor in the Regeneration of

Degraded Forest.

STATEMENT

State-wis¢ details of forest area with less than 10%
crown density as per the State of Forest Report.

1993
S.No. State/UTs Forest area (in ha)
with less than 10%
crown density

1. Andhra Pradesh 12.17.000
<. Arunachal Pradesh 22.300
3. Assam 60.200
4 Bihar 1.92.500
5. Goa (including Daman and (Diu) 1.600
6. Gujarat 2.4-.700
7. Haryana 12.200
8. Himachal Pradesh 1.84.500
9. Jammu and Kashmir 3.10.800
10. Karnataka 4.63.700
11. Kerala 9.300.
12. Madhya Pradesh 3.04 900
13. Maharashtra 7.28.100
14  Manipur 1.46,100
15. Meghalaya 98.500
16. Mizoram 1.15.600
17. Nagaland 12.000
18. Orissa 6.35.500
19. Punjab 11.400
20. Rajasthan 6.75.200
21. Sikkim 43.700
22. Tamil Nadu 2.81.800
23. Tripura 13.800
24 Uttar Pradesh 1.04.300
25. West Bengal 4.800
26. Andaman and Nicobar 400
27. Chandigarh -
28. Dadra and Nagar Haveli 1.100
29. Delhi 300
30. Lakshadweep

31. Pondicherry

Total 58.94.300
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(English]
Import of Railway Goods

*187. SHRI HARIN PATHAK : Will the Minister of
RAILWAYS be pleased to state :

(a) the money spent during 1994-95 and 1995-96
to purchase railway spare parts. coaches. locomotives
and other related materials through imports: and

(b) the volume of orders placed to the Public Sector
manufacturing Units of the country during the said
period?

4

THE MINISTER OF RAILWAYS (SHRI RAM VILAS
PASWAN) : Sir. the relevant figures are as under :

1994-95 1995-96"
(Rs. in crores)

388.51

(a) Money spent on 312
Imports
(b) Value of orders 1619.40 2252.71

on Public Sector
Undertakings
(* The figures for 1995-96 are provisional)

Facilities for Handicapped and lady Passengers

*188. KUMARI UMA BHARATI :
SHRI SATYA DEO SINGH :

Will the Minister of RAILWAYS be pleased to state:

(a) whether the Government have any proposal to
reserve quota of berths in all the classes and in all the
trains for the handicapped and provide special facilities
in the bogies reserved for the lady passengers;

(b) if so. the details. thereof: and

(c) the time by which the same is likely to be
implemented?

THE MINISTER OF RAILWAYS (SHRI RAM VILAS
PASWAN) : (a) and (b) The following facilities are
provided/planned to be provided to handicapped
persons and lady passengers :

(i) Two berths in sleeper class in trains have
been earmarked for handicapped passengers
and their escorts.

(ii) Separate accommodation has been
earmarked in suburban trains for
handicapped persons.

(iii) One seat near the door in every second class
compartment is being earmarked for
handicapped persons.

(iv) Deployment of security personnel in/near
ladies compartments to provide more
security.
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(c) While some of the facilities have already been
provided. Zonal Railways have been advised to
implement the remaining on priority.

[Translation]
Terrorist Activities

*189. SHRI LALIT ORAON :
SHRI ANAND RATNA MAURYA

Will the Minister of HOME AFFAIRS be pleased to
state

(a) whether the Government are aware of the
activities of 1.S.1. in the Bihar-Bangladesh and the Bihar-
Nepal border: and

(b) if so. the action taken by the Government to
check these activities?

THE MINISTER OF HOME AFFAIRS (SHRI
INDRAJIT GUPTA) : (a) and (b). Instances of activities
of ISI on Bihar-Bangladesh and Bihar-Nepal border have
come to notice. Government is alive to the situation and
is keeping a close watch. All necessary steps including
gearing up of intelligence and sharing of information
about the movements of ISI activities are being taken
An institutionalised mechanism has been established
for coordinated action. The Government of Bihar has
been sensitised to counter the threats from ISl Strict
vigil is being maintained by the secutity and intelligence
agencies on the Bihar-Bangladesh and Bihar-Nepal
border and activities and movements of Pak IS| agents
and their leaders operating on the border are also being
closely monitored. Check-posts on the border are being
strengthened.

[English)
Expansion of IDPL

‘190 SHRI SARAT PATTANAYAK ‘ Will the Minister
of CHEMICALS AND FERTILIZERS be pleased to
state

(a) whether the Government propose to expand the
functions of Indian Drugs and Pharmaceuticals Limited
during 1996-97. and

(b) it so. the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF
CHEMICALS AND FERTILIZERS (SHRI SHEES RAM
OLA) : (a) There is no such proposal.

(b) Does not arise.

Time Taken in Issuing Railway Tickets

‘191. SHRI R.L.P. VERMA : Will the Minister of
RAILWAYS be pleased to state :

(a) whether in Commercial Department of the
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Northern Railway. the travelling public is being put”to
avoidable hardships and have to wait for a minimum ot
one hour to get a ticket:

(b) it so. the reasons therefor. and

(c) the steps the Government propose to take to
bring down the time taken In issuing railway tickets and
to improve upon the public service?

THE MINISTER OF RAILWAYS (SHRI RAM VILAS
PASWAN) - (a) It is only during the peak periods that the
waiting time per passenger exceeds one hour at the
reservation counters in metropolitan and major cities
During other parts of the year. the waiting time varies
from 20 to 40 minutes at the reservation counters. At
the booking counters. where unreserved tickets are sold
the waiting time per passenger varies from 5 to 30
minutes from place to place and season to season-

(b) The waiting time during rush period increases
on account of substantial increase in the demand for
reservations

(c) The steps taken by the Railways/nter alia include
expansion of the computerised locations. opening fo
satellite reservation offices. extension of the welxing
hours of the reservation/booking counters and provision
of additional reservation/booking counters.

Production of Diesel Engines

‘192  SHRI MULLAPPALLY RAMACHANDRAN
Will the Minister of RAILWAYS be pleased to state

(a) whether any agreement has taken place with a
foreign country for the production of modern Diesel
Engines. and ’

(b) if so. the details therect alongwith allocation
made and proposed location of the manufacturing units?

THE MINISTER OF RAILWAYS (SHRI RAM VILAS
PASWAN) - (a) Yes. Si

(b) A statement is enclosed

STATEMENT

In order to upgrade the technology and manutacture
State-of-the-art locomotives in India. a global tender
was floated and finalised in favour of M/s Electro Motive
Division, General Motors Corporation. USA. These
locomotives will be built at Diesel Locomotive Works.
Varanasi (DLW). This contract 1s for supply of the latest
technology alongwith 21 locos. including B locomotives
in knocked down condition which will be assembled at
DLW. Varanasi.

The letter of acceptance has been issued in July.
'95. The price of transfer of technology is US § 17.5
million (Rs. 61 Cr) and the total cost of the 21
locomotives is US $ 41 million (Rs. 143 Cr).
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DLW is likely to tommence assembly of the
locomotives received in knocked down condition in April
1998 onwards. No allocations are made in 1896-97
since deliveries are expected only after March 1998

Development of Oilseeds

‘193  SHRI S DN.R WADIYAR - Will the Minister
of AGRICULTURE be pleased to state

(a) the total Central assistance provided to each
State for the development of oilseeds during the last
three years:

(b) whether the Government propose to increase
the, area under oilseeds cultivation: and

(c) It so. the steps taken of proposed to be taken
in this direction particularly in the Karnataka State”

THE MINISTER OF AGRICULTURE (EXCLUDING
THE DEPARTMENT OF ANIMAL HUSBANDARY AND
DAIRYING) (SHR! CHATURANAN MISHRA) " t(a) A
statement 1s enclosed

(b) and fc) A Centrally Sponsored Oilseeds
Production Programme (OPP) s 1 operation in 22
States including Karnataka for increasing the production
of oillseeds in the country. One of the strategies being
adopted under olseeds Production Programme (OFP)
is to increase the area under ollseeds cuitivation through
various measures hke sequential cropping. inter
cropping. replacement of low economy crop and as
substitute crop In problematic areas/situations

STATEMENT
(Rs in lakhs}
S S'tétve - 1993-94  1994-95 1995-96
No
1l VQ v - 3 4 5

1 Andhra Pradesh 1436 55 1452 100 1413 39

2 Assam 155743 231850 165 02
3 Arunachal Pradesh 29 891 28 520 24 10
4 Bihat 69 12 N R g7 7
5 Gujarat 931 449 500 000 549 45
6 Haryana 160 81 N R 162 50
7 Himachal Pradesh 14 46 N R 29 23
8 Jammu and Kashmir 66 397 N R N R
9. Karnataka 750 00 715200 183 38
10 Kerala N R 67 500 132 24

1005 849 1379 040 1144 43
12 Maharashtra 98503 961520 103227
13 Manipur 22026 8.775 108 26
A 158?5‘ - 7 500 6.00

11. Madhya Pradesh

14 Meghalaya
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15 Ornissa 430 747 457 335 444 00
16. Punjab 187 500 64 000 7 60
17 Rajasthan 820.438 811890 133250
18 Sikkim 55 857 52 723 49 68
19  Tamil Nadu 1425 00 1337.785 951 17
20 Tripura 67.276 11 500 21.09
21. Uttar Pradesh 193 24 511 900 730.21
22 West Bengal 224792 225.000 205 70

Total 9040 00 8824 138 882000

" NR Money not released
Influx of Infiltrators

*194. SHR! KRISHAN LAL SHARMA
DR. PRABIN CHANDRA SARMA

Will the Minister of HOME AFFAIRS be pleased to
state

(a) whether influx of infiltrators from across the
borders of the country is still continuing:

(b) whether recent influx of foreigners is the main
cause of tension in the North-East region of the country:

(c) whether the Government have evolved any fresh
strategy to check influx of foreigners in the country:

(d) it so, the details thereof: and
(e) if not, the reasons therefor?

THE MINISTER OF HOME AFFAIRS (SHRI
INDRAJIT GUPTA) : (a) to (e). In view of the very long
land borders with neighbouring countries. and because
of various push and pull factors, infiltration into the
country. which is a serious and ongoing problem,
continues though at a reduced rate It is one of the
causes of tension in the North Eastern region of the
country. The Government of India has taken a serious
note of the problem and has taken a series of measures
to curb and prevent infiltration. These measures include,
inter alia. the following :

(1) Strengthening of the border Security force
This includes

(1) raising of additional battalions under the
expansion plan of the Border Security Force;

(i) reducing gaps between the Border outposts;
(i) incr==se in the number of OP towers:

(iv) provision of surveillance equipments and
night vision devices; and

(v) raising of riverine water wing of the Border
Security Force
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(2) Fencing, Flood Lighting and Patrolling
This includes

(i) construction of border roads and fence on
the Indo-Pakistan and Indo-Bangladesh
borders;

(ii) flood lighting in the sensitive stretches on
the Indo-Pak border; and

(iii) intensification of pafrolling along the border.
(3) Surveillance on.the coastal area
This includes

(i) intensive surveillance by Nalval vessels on
the high seas;

(ii) joint Coast Guard Navy surveillance in the
territorial waters: and

(ili) patrolling by foint detathments of Navy (Coast
Guard), Customs and State Police through
trawlers in the shallow water along the shore.

4. Intelligence
Coordination :

Gathering, Sharing and

Intelligence gathering is being constantly
monitored to ensure that more and more pin-
pointed and actionable intelligence is
available. Mechanisms have been set up to
share such information, promptly with the
State Governments.

5 Other Measures -

There are schemes such as Prevention of
Infiltration of Foreigners (PIF) in Assam and
Meghalaya and Mobile Task Force (MTF) in
West Bengal and Tripura which are being
implemented by the concerned States to
detect infiltrations.

Standing instructions have been issued to
the Border Security Force, State Governments
and UT Administrations for detection and
deportation of infiltrators.

Based on the reports received from the States
of the North Eastern Region and West
Bengal. Border Security Force and other
agencies, a regular review is undertaken to
monitor the situation on an on-going basis.

Use of Polythene Bags

*195. SHRI BANWARI LAL PUROHIT : Will the
Minister of ENVIRONMENT AND FORESTS be pleased
to state

(a) whether the attention of the Government has
been drawn to the newsitem captioned "Slow poisoning
via polythene bags” which appeared in the “Statesman”,
dated June 5, 1996,
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(b) if so. whether the use of polythene bags is
causing various types of diseases and environmental
hazards,

(c) if so. the details thereof:

(d) whether the use of polythene in advanced
countries has been banned:

(e) if so. the reasons for allowing polythene
matetials in the country: and

(f) the steps taken/proposed to be taken by the
Government in this regard?

THE MINISTER OF STATE OF THE MINISTRY OF
ENVIRONMENT AND FORESTS (CAPT JAlI NARAYAN
PRASAD NISHAD) : (a) Yes. Sir

(b) and (c) Polythene bags are not harmful to the
environment per se Plastic bags or others plastic
packaging should have tood grade pigments
plasticizers and additives (otner chemicals) which do
not lead to harmful effects

(d) to (f). Based on available informaton the use
of polythene bags in advanced countries 15 not banned
As per the amended Export-lmport Policy (1992 1997)
the import of plastic waste is included in the restncted
list and its import is permitted against a licence

Soil Conservation Schemes

‘196 DR KRUPASINDHU BHO!I - Will the Minister
of AGRICULTURE be pleased to state

(a) whether some Centrally sponsored soil
conservation schemes are Qeing implemented 1n the
catchment of the River Valley projects in the country.

(b) if so. the names of nver valley projects included
under those soill conservation schemes

-

(c) whether any River valley has been included in
Ornissa under the said schemes.

(d) it so. the detalls thereof: and
(e) it not. the reasons theretor?

THE MINISTER OF AGRICULTURE (EXCLUDING
THE DEPARTMENT OF ANIMAL HUSBANDRY AND
DAIRYING) (SHRI CHATURANAN MISHRBA; -
Sir.

&) Yes.

(b) The list of on-going 31 catchments under

Centrally Sponsored 8Scheme ot Soil Conservation in .

the Catchments of River Valley Project is enclosed as
Statement.

(c) Yes, Sir.

(d) Five River Valley Catchment viz Hirakud.
Machkund-Sileru, Rengali-Mandira. Upper Kolab and
Upper Indravati are included.

(e) Does not arise. R

Z
s :
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STATEMENT

List ot Catchments and States covered under
centrally sponsored scheme of soil conservation in
the catchments af rnver valley Projects

Name of Catchment
Beas (Pung Dam;
Chambal
Damanganga
Damodar-Barakar
Dantiwada

Ghod

Gumti

Hirakud
Kangsabati
Kundah

Lower Bhavani

Machkund Sileru
Mahi

Matatila
Mayurakshi

Nagarjunasagar
Nizamsagar

Fagladia
Fochampad
Pohru
Ramganga
Rengah Mandira

Sardar Sarovar

Sutle)
Tawa
Teesta
Thein Dam

Tungbhadra
Ukai

Upper Kolab
Upper Indravati

States in which
catchment falls

Himachal Pradesh
M P Rajasthan
Gujarat. Maharashtra
Bihar. West Bengal
Gujarat. Rajasthan
Maharashtra
Tripura

M P Orissa

West Bengal

Tamil Nadu. Kerala
Tamil Nadu

Andhra Pradesh
Ornissa

Gujaral. M P.
Rajasthan

MP UP
Bihar

A P Karnataka.
Maharashtra

A P Karnataka.
Maharashtra

Assair

A P Maharashtra
Jammu and Kashmir
Uttar Pradesh

Bihar. M P Orissa

Gujarat M P
Maharashtra

Himachal Pradesh
Madhya Pradesh
Sikkim, West Bengal

J and K HP and
Punjab

Karnataka

Gujarat M P
Maharashtra

AP MP Orssa
M P Orissa
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Fencing of North-East Border

*197. SHRI MOHAN RAWALE :
SHRI T. GOPAL KRISHNA :

Will the Minister of HOME AFFAIRS be pleased to
state :

(a) whether there is any proposal for fencing and
tlood-lighting the North-East border to check the
infiltration from Bangladesh and Myanmar;

(b) if so. the details thereof, and

(c) the time by which the same is likely to be
implemented?

THE MINISTER OF HOME AFFAIRS (SHRI
INDRAJIT GUPTA) : (a) A scheme for construction of
896 Km. of barbed wire fencing along selected stretches
of the Indo-Bangladesh Border is under implementation.
There 1s. however. no proposal to fence the Indo-
Myanmar border or to flood-light any portion of the
border in the North-East.

(b) The details of the scheme under implementation

State Sanctioned Work

Yet to be
length completed completed
for tfencing as on (Kms)
(Kms) 315969
(Kms)
Assam 158 125.24 32.76
Meghalaya 231 167.63 63.37
West Bengal 507 319.18 187.82
Total 896 612.05 283.95

(c) The scheme is scheduled to be completed by
March. 1998.

Militant Activities of ULFA

‘198 SHRI SONTOSH MOHAN DEV : Will the
Minister of HOME AFFAIRS be pleased to state :

(a) whether some ULFA militants were killed and
some apprehended on June 25. 1996 in an encounter
with the Army at Baithalangsa in Karbi Anglong District
of Assam;

(b) if so. the details thereof alongwith the number
of persons/army personnel killed/injured during the
elections:

(c) the reasons for this sudden spurt of viadence by
ULFA; and

(d) the action taken by the Government to prevent
the recurrence of such militant activities?
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THE MINISTER OF HOME AFFAIRS (SHRI
INDRAJIT GUPTA) : (a) to (d). Reports indicate that on
the night of 24th/25th June, 1996. in Kokalangso, in a
raid against an ULFA camp, four hardcore ULFA militants
(including one Self Styled District Commander) were
killed while three militants were captured. Besides, 13
weapons, a large quantity of ammunition and cash
amounting to Rs. 56.000/- were recovered. There were
no casualties on the side of the security forces.

" According to information available, 26 persons were
killed in ULFA related violence between 27th March,
1996 and 15th May. 1996.

During the period immediately preceding and
succeeding the recent General Elections, there has been
an upswing in the activities of ULFA in some parts of
the State. ULFA tried to take advantage of the transitory
phase immediately following the General Elections and
extend its area of influence through a systematic terror
campaign. ULFA has also adopted the strategy of hit
and run from its safe sanctuaries/basis.

To contain the growing menace of ULFA and other
outfits like BASF and the NSCN, the army, para military
forces and police are maintaining constant vigil. Both
State and Central agencies are coordinating and sharing
information and are on the lookout for detection/
apprehension of the extremist elements. Central para
military forces and armed police from other States have
been deployed in Assam to assist the State Government
in maintaining peace. The whole of Assam stands
declared as 'disturbed area’. The army has been
operating in the areas seriously affected by ULFA
violence. ULFA also has been declared as an uniawful
organisation under the provision of the Unlawtul
Activities (Prevention) Act, 1967.

Free Rail Passes to Freedom Fighters

‘199. SHRI M. SELVARASU : Will the Minister of
RAILWAYS be pleased to state :

(a) whether free rail passes are given only to the
treedom fighters drawing Central Pension;

(b) whether the Government propose to extend this
facility to the freedom fighters drawing pension from the
States; and

(c) it not, the reasons therefor?

THE MINISTER OF RAILWAYS (SHRI RAM VILAS
PASWAN) : (a) Yes. Sir.

(b) No such proposal is under consideration.

(c) Though these passes are issued by the Ministry
of Railways, the cost thereof borne by the Ministry of
Home Affairs. Since the State Freedom Fighters Pension
Schemes are run by the concerned State Governments,
it is for them to consider the demand. )
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[Translation]

Foreign Nationals without Visas

*200. SHRI GANGA CHARAN RAJPUT : Will the
Minister of HOME AFFAIRS be pleased to state :

(a) the number of foreign nationals arrested. without
having visas, during 1994-95 and 1995-96 till date.
Statewise; :

(b) whether the Government propose to send them
- back to their countries; and

(c) if so, thg details thereot?

THE MINISTER OF HOME AFFAIRS (SHRI
INDRAUJIT GUPTA) : (a) to (c). Passport (Entry into India)
Act/Rules provide that all foreign nationals except the
nationals of Nepal, Bhutan and Maldives must be in
possession of valid visa before they are allowed to
enter India through authorised immigration checkposts
Powers under the passport (Entry into India) Act. 1920
and the Foreigners Act. 1946 to detect and deport
foreign nationals residing in India illegally have been
entrusted to the State Governments/UT Administrations
with their prior consent in 1958. Central Government is
aware of the problem of illegal infiltrators and has from
time to time sensitised the State Governments and UT
Administrations and trave requested, them to launch
special drives to identity. detect and deport the tforeign
»nationals staying in India illegally. The data regarding
such arrests and deportations is maintained by the State
Governments concerned.

Obsolete Records at Railway Stations

1437. SHRI SANTOSH KUMAR GANGWAR . Will
the Minister of RAILWAYS be pleased to state

(a) whether he has received letters in June. 1996
regarding obsolete unimportant records lying at the
" railway stations/offices:

(b) if so, the details thereof; and

(c) the steps taken by the Government to weed
them out?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARALJ) : (a) and (b) Two
letters one each from Shri Santosh Kumar Gangwar,
MP and Shri Shashi Prakash. ex. MP, suggesting that
reservation slips/charts and other registe?&;cept those
pertaining to accident should be kept only for a period
of one month have been received.

LY
(c) As per the extant instructlons all records
pentaining to reservation, are preserved for six months
In those cases where action is under process, these
are preserved till the finalisation of the case. The
preservation of these records for six months is
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considered necessary to deal with complaints received

from travelling public regarding reservations etc.. cases
of refunds, verification of leave travel concession. military
warrants etc.

4

Bhopal Gas Tragedy

1438. SHRI SUSHIL CHANDRA VARMA : Will the
Minister of CHEMICALS AND FERTILIZERS be pleased
to state

(a) the number of claims regarding Union Carbide
Gas for payment of compensation presented and settled
till May, 1996.

{b) the number of courts set up for the settiement
of such claims. the number of wards where courts have
not been set up¥so ‘*ar and the reasons for not setting
up courts:

(c) the number of claim cases whose appeals are
pending In the courts and since when. separately: and

(d) the time by which these are likely to be settled?

THE MINISTER OF STATE OF THE MINISTRY OF
CHEMICALS AND FERTILIZERS (SHRI SHEES RAM
OLA) : (a) to (d). Out of 4.94.313 claim cases registered.
3.17,274 cases were disposed of till May. 1996 by the
44 Courts which were set up. Courts in 12 wards could
not be set up because of the non availability of suitable
presiding officers. Appeals relating to 3,388
compensation claims are pending in the Appellate
Courts. Adjudication in the Appellate Courts is taken up
In accordance with the provisions of the Bhopal Gas
Leak Disaster (processing of Claims) Act. 1985 and this
IS an on-going process.

[English]
Railway Station at Pokhran

\1433. COL. SONA RAM CHOUDHARY  Will the
Minister of RAILWAYS be pleased to state -

(a) whether the Government had received
representations from the citizens of Pokhran. Jaisalmer

town and surrounding areas to restore back the Railway
Station at Pokhran:

(b) if so. the details thereof. and
(c) the reaction of the Government thereto?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAKARAJ) - (a) Yes. Sir

(b) Representation has been received for restoring
the rail link to old Pokhran station.

(c) The viability of the project is under examination
by Northern Railway.
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Facilities to Retired Railway Employees

1440 SHRI MANIKRAG HODLYA GAVIT Wil the
Minister of RAILWAYS be pleased to state :

(a) whether the Mimistry extend L T C. facility to
their employees after retirement also.

(b) if so. the details thereof. and

(¢c) whether the Ministry propose to extend same
facility to the employees of other departments also after
retirement”

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) - (a) No. Sir

(b) and (c) Do not anse
Suburban Railway
1441 SHRI RAM NAIK Will the Minister of

RAILWAYS be pleased to state :

(a) whether the Government are aware of the
demand made by the Suburban Raillway Commuter’s
Association and the Members of Parhament through
Raillway Consultative Committee that the Suburban
Railway development should be looked after by Rallway
Ministry and not by the Urban Development Ministry as
per present distribution of work and

(b) it so. the decision made by Government in this
regard”?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) - (& and (b
Based upon the information availlable no demand has
been received by the Zona! Railways Central and
Western) from the Suburban Rainway Commuter &
Assoclation;Suburban Railways Users Consultative
Committee/Mumbai for transter of the subject batk to
Ministry of Railways However during meeting ot Rallway
Consultative Committee with the Hon'hie Minster of
State for Railways some of the Honble Membere of
Parllament have raised the ssue regarding trancfer of
thie subject back to the Mimstry of Ralwaysz

The change in the Government of India. Allocation
of Business Rules. 1986 transfernng the sutiect (o the
Union Ministry of Urban Affaws and Employment was
effected on the recommendations of the Committes of
Secretarnes after prolonged discusscions with the
concerned Central Ministnes and Planning Commission
At present there is no proposal for taking over the
subject bhack from Ministry of Urban Affairs and
Employment by the Ministry of Railways

Railway Line to Sealdah-Canning Section

1442 SHRI SANAT KUMAR MANDAL
Minister of RAILWAYS be pleased to state

Will the

faj whether some Members of Parliament from West
Bengal have requested for laying of some small lines
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on the Sealdah-Canning Section of the Eastern Railway
especially from the tourism point of view. and

(b) it so. the reaction of the Government thereto?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAUJ) - (a) Yes. Sir

(b) The
consideration.

request has been noted tor further

Shifting of DRM's Office

1443 PROF JITENDRA NATH DAS  Will the

Minister of RAILWAYS be pleased to state

(a) whether the Divisional Regional Manager's office
s being shifted from Alpurduar to Assam and

(by it €o. the reasons theretor?

THE MINISTER OF STATE IN THE MINISTRY OF

RAILWAYS (SHRI SATPAL MAHARAJ) (a) No. Sir
(hy Does not arise
[Transtation]
Recovery of Foreign Arms
1444 DR SATYANARAYAN JATIA Will the

Minister of HOME AFFAIRS be pleased to state

ini the details of category quantity and places of
recovery of illegal foreign arms recovered in Madhya
FPradesh durnng the last three years and as on June
TN

h) the places of ongin of these illegal foreign arms
and

‘Ci the steps taken to check the inflow of illegal
foreign armes?

THE MINISTER OF STATE IN THE MINISTRY OF
HOME AFFAIRS (SHRI MOHD MAQBOOL DAR) (a) to
i, The mformation s beimng collected and will be laid
onothe Table of the House

[Englisth)]
Stoppage at Tripunithura Station

1445 SHRI XAVIER ARAKAL Wil the Minister of

RAILWAYS be pleased to state

ia) whether the Government have received any
representaygn for providing stoppage of Express/mail
trains at Trlpunithura Railway Station and

(by f so. the action taken/proposed to be taken in
this regard?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) . (a) Yes, Sir.

(b) Examined but not found justified

)
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[Translation]
National Rail Museum, New Delhi

1446. SHRI JAl PRAKASH AGARWAL : Will the
Minister of RAILWAYS be pleased to state :

(a) The improvement made in the National Rauil
Museum in Delhi and the amount spent thereon:

(b) whether there are still many deficiencies in the
Rail Museum such as lack of adequate place. non-
availability of old steam engines and various dresses of
Drivers, Guards and attendants of different times

(c) if so. the details thereof

(d) the steps proposed 1o be taken to remove those
deficiencies; and

(e) The time by which these deficiencies are likely
to be removed?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAUJ) (a) A number of
improvements have been carried out In the Rail Museum
during the current yeat Mannequins of railway statf
like drivers, guards. station masters etc.. have been
provided at various places in the museum An interactive
multimedia kiosk having sottware on the history of Indian
railways. Indian Railways today National Rail Museum
and a quiz has also been provided In the indoor gallery
for the visitors. Microprocessor controlled audio devices
have been installed at 10 exhibits of the indoor gallery
to provide audio description to the visiting public on
pressing a button Walkmans with a descriptive audio
cassette about the outdoor exhibits has also been made
available to enable visitors to have a self guided tour
of the museum. The total cost of these improvements is
around Rs 54 lakhs

(b) The Museum adequately depicts the 150 year
old history of the Indian Railways. The space provided
Is adequate and the museum has a exhaustive collection
of 39 old steam engines covering the period from 1855

_ 1o 1955 Typical uniforms ot Railway staft hike guards.

drivers & station masters have been provided on the
mannequins put on display

(c) to (e) Does not arise

Passenger Facilities

1447 SHRI KACHARU BHAU RAUT
SHRI DATTA MEGHE .

Will the Minister of RAILWAYS be pleased to
state:

(a) whether the Government propose to provide
additional tacilities/concessions to the passengers
during the current year; and

(b) if so, the details thereof? .
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THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) (a) and (b) The
existing rail travel concession of 50% of normal fares
granted to Licensed Porters has been enhanced to 75%
with effect from 1 8.96

53 locations have been identified for provision of
computerised reservation facilities in the country during
the current year.

Provisions/augmentation of other passenger
faciities is a continuous process and works are taken
up on a regular basis at vanous stations throughout
indian Raillways

[English]
Black Marketing of Tickets

1448 SHRI SOUMYA RANJAN .
DR BALIRAM -

Will the Minister of RAILWAYS be pleased to
state

ta) whether instances cof black marketing 1n railway
reservation tickets at Delhi. Mumbai and other important
ratlway stations have come to the notice of the
Government

x’b)Alt so. whether the Government propose to
conduct an inquiry into the matter and

(c) if so the detalls thereof and other steps taken
or proposed to be taken by the Government to check
this trend? ‘

!

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHR!I SATPAL MAHARAJ) ({(a) Some
instances of blackmarketing in railway reservation tickets
at Delhi. Mumbai and other important stations by touts
and other unscrupulous elements are being reported
and also detected during the course of checks
conducted by the railways

\(b) and (c) Railways conduct trequent checks in
Resgrvation/Booking Offices at stations and in trains
Raids are also organised In the premises of
unauthorised agents from time to time The touts found
indulging In malpractices are prosecuted under section
143 of the Railways Act 1982 Disciplinary action 1s
also taken against Railway staff who are tound to be
conniving in such activities As a result ot the 6744
preventive checks conduct2d by the Zonal Railways
during the year 1995 1532 touts were apprehended

[Transiation]
Crimes in U.P.
1449 SHRI VISHAMBHAR PRASAD NISHAD Wil
the Minister of HOME AFFAIRS be pleased to state

(a) whether any request for conducting an inquiry
in the continuously increasing crimes in Fatehpur district
of Uttar Pradesh has been received
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(b) if so. the action taken thereon so far:
2(c) if not. the reasons therefor:

(d) whether the Government have prepared any
action-plan for checking the crimes

(e) if so. the details thereof. and
(t) it not. the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF
HOME AFFAIRS (SHRI MOHD. MAQ@BOOL DAR) : (a) to
(f). As per provisions contained in the Seventh Schedule
of the Constitution of India. Police’ and "‘Public Order
are State subjects. It is. therefore. for the State
Governments to prepare action plan for checking crimes
The Central Government on its part. has been gquiding
the States on improving the various facets of police
functioning including crime control The Central
Government has also been providing financial assistance
to the States for modernising their police forces. No
such request as referred to in part (a) of the gquestion
has been received by the Central Government

(Engish]
Security Vehicles for VIPs

1450 SHRI RAJIV PRATAP RUDY - Will the Minister
of HOME AFFAIRS be pleased to state

ra) whether several pilot and escort security
gvpsies/jeeps provided to VIPs are running on Delhi
roads without the number plates:

(b) if so the reasons therefor and

(c) the mode of their identification 1n case these are
involved in any road accident?

THE MINISTER OF STATE IN THE MINISTRY OF
HOME AFFAIRS (SHRI MOHD MAQBOOL DAR)  (a)
No Sir

by Does not arise

icr Does not arise

Livestock Training Institute

1451 SHRIAC JOS  Willthe Minister of ANIMAL
HUSBANDRY AND DAIRYING be pleased to state .

fa)whether a proposal submitted by the Government
of Kerala for sanctioning of grants for the development
of Livestock Taining Institute at Mattupatti 1s pending
with the Government

by it so the details thereof and

(c) the action proposed to be taken by the
Government thereon”

THE MINISTER OF STATE OF THE DEPARTMENT
OF ANIMAL HUSBANDRY AND DAIRYING IN THE
MINISTRY OF AGRICULTURE (SHR! RAGHUVANSH
PRASAD SINGH) * (a) to (c) Yes. Sir The proposal is
being examined by government agencies. The
Government will take a decision soon on the proposal.
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Train Between Kolhapur and Tirupati

1452 SHRI UDAYSINGRAO GAIKWAD : Wil the
Minister of RAILWAYS be pleased to state :

(a) whether request has been received for
introduction of a new train between Kolhapur and Tirupati
in February. 96.

(b) it so. whether the Government propose to take
any action on this request. and

(c) f so. the details thereof and if not. the reasons
therefor?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) (a) A request to
introduce a superfast train between Kolhapur and
Madras to also serve Tirupati passengers has been
received Iin February. 96

(b and (¢) Examined but has not been found
feasible at present due to operational and resource
constraints

Survey by RITES

1453 SHRI PC THOMAS Will the Minister of
RAILWAYS be pleased to state

(a) whether 'RITES have made a survey of a
proposed railway hne from Erumely to Angamaly. and

(b) if so. the details thereof?
THE MINISTER OF STATE IN THE MINISTRY OF

" RAILWAYS (SHRI SATPAL MAHARAJ) (a) Yes. Sir

(b) The report has not yet been received

[Translation]
International Cooperation

1454 SHRIMATI VASUNDHARA RAJE : Will the
Minister of ENVIRONMENT AND FORESTS be pleased
to state .

(a) whether India has signed agreements with
different countries for mutual cooperation in various
fields of environment.

(b) if so. the names of such countries: and

(ci the details of the programmes alongwith the
fields of environment to which they related?

THE MINISTER OF STATE OF THE MINISTRY OF
ENVIRONMENT AND FORESTS (CAPT. JAI NARAIN
PRASAD NISHAD) - (a) Yes Sur

(b) The Government of India had signed Agreemant/
Memorandum of Understanding/Joint Statement of Intent
with China Russia. Austria. lran. Tajikistan. United
Kingdom. United States of America. Brazil and Finland
for cooperation in the filed of environment.

(c) The areas of cooperation include sharing
perspectives and positions on key global issues such
as Global Warming. Ozone Depletion, Desertification.
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Biodiversity Conservation, Forests Policies including
wildlife conservation. Coastal Management and Ocean
issues. Toxic and Hazardous Waste Management,
facilitate scientific and technological research. exchange
information on environmentally sound technologies and
legislation related to sustainable development and
environmental protection including law enforcement.
sustainable agriculture and agro-forestry techniques.
environmental education and promotion of public
awareness, protection of flora and fauna. prevention of
trade in endangered species. training of personnel
environment impact assessment systems and
procedures. management of wetlands and mangroves

[English]
Railway Stations at Guwahati and Lumding

1455. DR PRABIN CHANDRA SARMA = Wil the
Minister RAILWAYS be pleased to state

(a) whether fourth receipt and despatch yard line at
the Lumding has been completed.

(b) whether conversion of platforms Nos one three
and four at the Guwahati station alongwith washzble
apron on plattorms No three and four has been
completed:

(c) whether washable apron at platform No one at
Lumding station has been provided and

(d) the detatls of provision of water fillirg
arrangement for coaches at the platform Nos one and
four at the Guwahati Station?

THE MINISTER OFASTATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ (a) to (¢} Yes
Sir

(d) The faciliies required for water filling on these
platforms have been provided

Erode-Ernakulam Railway Line

1456 £ SHRIN N KRISHNA DAS Will the Minister
of RAILWAYS pieased to state

(a) the stage at which the work of the Erode-
Ernakulam Railway line of the Southern Railway stands
presently.

(b) whether there are technical obstacles preventing
the said construction activity.

(c) f so. the details thereof.

(d) the steps taken by the Government to remove
these obstacles: and

(e) the time by which the same is likely to be
completed?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) - (a) to (e) It s
presumed that the Hon'ble Member intends to find
out the position of Erode-Ernakulam railway
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electrification work as there is no other line work
between these stations. The position of electrification
work is as under

Electrification of Erode-Ernakulam section
including Cochin Harbour Terminus is an
approved work. The work on section Erode-
Coimbatore has aiready been completed. The
entire section Erode-Ernakulam is targetted
for completion by March. 98

[Translation]
Diversion of Funds of Krishi Vigyan Kendras

1457 SHRI JAGDAMBI PRASAD YADAV - Will the
Minister of AGRICULTURE be pleased o state

(a) whether the Union Government are aware that
the financial assistance provided to Bihar for Krishi
Vigyan Kendras i1s being spent for other purposes as a
result of which the position of the said kendras remains
worse and they could not encourage model farming.
and

(bj 1t so the facts in this regard and the
arrangements being made for utihsing the allocated
amount on these kendras only

THE MINISTER OF AGRICULTURE (EXCLUDING
THE DEPARTMENT OF ANIMAL HUSBANDRY AND

DAIRYING! (SHRI CHATURANAN MISHRA) = (a) No
Sir

(by Question does not arise

Adequate measures have already been taken by
the Government to check any diversion of money
provided tfor Krishi Vigyan Kendra in Bihar by opening
separate Bank Account in each Agricultural University
and Non-Government Organization and also for each of
the Knshi Vigyan Kendras. Grants are released from
the Council only in those accounts. Very close
monitoring i1s done for full utilization of allocated fund
of Krishi Vigyan Kendras

[English)
Train between Delhi and Baghpat

1458 SHRIBHUPINDER SINGH HOODA Wil the
Minister of RAILWAYS be pleased to state

{a) whether 4545 UP and 4546 DN trains running
between Delhi-Baghpat-Delhi stops at all the halt
stations on the route despite being a mail train. and

(b) it so. the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHR!I SATPAL MAHARAJ) (a) and (b) No.
Sir As 4545/4546 Delhi-Saharanpur Express provides
convenient morning/evening commuter service. it stops
at three out of five intermediate halt stations bgtween
Delhi and Baghpat Road on public demand.
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Abolition of Kollam-Shenkottah Goods Services

1459 SHRI N.K PREMCHANDRAN
Minister of RAILWAYS be pleased to state :

(a) whether the Southern Railway has any proposal
to abolish the Kollam-Shenkottah goods service.

Will the

(b) whether there is any proposal to convert the
Meter gauge line from Kollam to Shenkottah into Broad
gauge: and

(c) if so. the time by which the said work is to be
completed?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHR! SATPAL MAHARAJ) " (a) There is no
proposal to abolish Kollam-Shenkottah goods service

(b) Yes. Sir.

(c) The work is included in the first phase of the
Action Plan and would be taken up in the coming years

NDDB Supply to Kendriya Bhandar

1460 SHRI RAM SAGAR - Will the Minister of
ANIMAL HUSBANDRY AND DAIRYING be pieased to
state

(a) whether the National Dairy Development Board
(NDDB) has not been supplying its products to the
Kendriya Bhandar for nearly a year. thereby. causing
difticulty to the consumers:

(b) it so. the reasons therefor

ic) whether some proposals were received by the
NDDB from some of the parties to authorise them to
make supplies to the Kendriya Bhandar on the NDDB's
terms. and

{d) if so. the reasons for neither authorising the
parties which approached NDDB in this connection nor
providing supplies to the Kendriya Bhandar”

THE MINISTER OF STATE OF THE DEPARTMENT
OF ANIMAL HUSBANDRY AND DAIRYING IN THEk
MINISTRY OF AGRICULTURE (SHR! RAGHUVANSH
PRASAD SINGH; (a)and (b) The NDDB distributes its
Dhara range of packed edible oils through its sole selling
agents M/s Gujarat Cooperative Milk Marketing
Federation Ltd (GCMMF} M/s. GCMMF [td  have been
supplying Dhara oil regularly as per the requirements
received from the Kendriya Bhandar

(c) and (dj. Yes. Sir. Such requests are also handled
by its sole selling agents

Haldia Petrochemicals Complex

1461. SHRI AJIT KUMAR PANJA - Will the Minister
of CHEMICALS AND FERTILIZERS be pleased to state

(a) the present status of progress of Haldia Petro
Chemcial Complex;

(b) the total estimated cost of the entire Petro
Chemical Complex and the time by which the same
whould be completed and start production. and
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(c) the reasons of such inordinate delay in
completing the said complex and in starting production?

THE MINISTER OF STATE OF THE MINISTRY OF
CHEMICALS AND FERTILIZERS (SHRI SHEES RAM
OLA) : (a) As per the information supplied by M/s.
Haldia Petrochemcals Ltd . status of the progress is :-

All Process Technologies have been selected
and agreements signed. The Process and
Basic Engineering work are in an advanced
stage of completion in the various Licensors’
Offices. The Engineering, Procurement and
Construction Contractor for the Cracker unit
has been selected and agreements executed.
Infrastructural works have already been
completed. Discussions are in progress with
Financial Institutions

(b) Estimated cost of the complex 1s Rs. 5170 crores
and production is tentatively planned for the first half of
1999

(c) The licence holder. West Bengal State Industrial
Development Corporation. took some time in 1dentifying
and selecting the two joint venture partners. and Iin the
formation of a new undertaking Tying up of loans and
selection of technology also took time

[Translation]
Woman Crime Branch

1462 SHRI BHIM PRASAD DAHAL = Will the
Minister of HOME AFFAIRS be pleased to state

(a) the number of complaints lodged by women in
Woman Crime Branch (Nanakpura) of Delhi Police and
the number of complaints out of them disposed of during
1995-96 ull date

(b) whether such complaints are disposed of in a
time bound manner.

ic) it so. the details thereof

(d) whether some false complaints have also been
lodged.

(e) if so. the details of action taken against the
concerned guilty women. and

(f) the details of the complaints withdrawn by
women?

THE MINISTER OF STATE IN THE MINISTRY OF
HOME AFFAIRS (SHRI MOHD MAQBOOL DAR) (a)
During the period 1 1.1995 to 306.1996. 4633
complaints were lodged by women in the Crime Aginst
Women Cell. Nanakpura Out of these, 3990 complaints
were disposed of

(b) and (c). The time limit to dispose of a complaint
1s three months. All efforts are made to dispose of the
complaints within the said penod

(d) and (e). No instance of lodging a false complaint
has come to notice.

(f) No complaint was withdrawn by any women.
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[English]
Linking ot Broad Gauge Line, Bhiwadi

1463 SHRI GIRDHARI LAL BHARGAVA
SHRI MAHENDRA SINGH BHATI

Will the Minister of RAILWAYS be pleased to state

(a) whether there is any proposal to install a new
Broad gauge line from Bhiwadi to link 1t with Jaipur
Delhi-Ahmedabad Broad Gauge line

(b) it so the details thereof:

(c) the action contemplated by the Union
Government to finahse the same. and

(d) the time by wtuch a final decision 15 hikely to be
taken in this regard and the time by which the work on
this project is likely to start?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATFAL MAHARAJ) ‘a:to di A
survey for the proposed line from Khurja-Palwal-Rewas-
Rohtak line via Bhiwadi which would hnk Bruwadr to
Delhi-Ahmedabtad line at Rewan has been completad
The report would be sent to Planning Comnussicn once
the project appraisal has been completed

[Translation)
Telephone Facility at Purniya Station

1464 SHRI RAJESH RANJAN ALIAS PAFPFLY
YADAV  Will the Minister of RAILWAYS be pleased to
state

(a) whether the telephone tacility to get informaution
regarding arnval and departure of train and reservations,
at Purniya Junction and Purniya Court station s not
availlable

(b) it so whether the Government propose to provide
this facility on the above stations

(c) it so the time by which the same 15 likely t¢ be
provided and

(d) it not the reasons theretor?

THE MINISTER OF S TATE IN THE MINISTRY OF
‘RAILWAYS (SHRI SATPAL MAHARA.) (a: to d: A
F & T phone tor the purpose of enquiry i1s already available
at Purniya station However. there i1s no justification to
provide this tacility at Purniya Court station

Reservation for SCs/STs in Railways

1465 SHRI K.D SULTANPURI @ Will the Minister
of RAILWAYS be pleased to state :

(a) the number of posts reserved tor Scheduled
Castes and Scheduled Tribes lying vacant in the Ministry
of Rallways: and
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(b) the action being taken to fill them up?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) - (a) and (b) As
per Department of Personnel and Training's directives
a Speclal Recruitment Drive had been launched during
the year 1995 to wipe out the shortfall of vacancies
reserved for SC/STs existing on 1 4.95 through direct
recruitment The shorttall 1dentified in the Special
Recruitment Drive as on 14 25 vis-a-vis cleared as on
31396 and balance of shorttall 1s detalled below -

C Groqp D
5C ST sSC ST

Particular Group C

ldentified as on 14 95 361 431 528 990
for filling up by direct

recruttment

Cieared as on 313 %6 306 324 58 808
55 107 470 182

Balance 01 shortfall

For cledring the balance shortfall and the shortfall
as on 30 6 96 another Special Recruitment Drive has
been launched from 157 96 to be completed by 31 3 97

[English]
Out Agency
1466 SHR!I G M BANATWALLA Wil the Minister

of RAILWAYS be pleased to state

iar whether the Qut Agency for Kutipuram Station
at Ponnant (Southern Railway. District Malappuram) is
not functioning

(by it so. since when and the reasons therefor and

ici the steps taken 1o re-start the agency?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ! (a) Yes S

{b) and (c; The Out Agency at Ponnani was closed

—~

wet 76 96 temporaniy as the Contractor of this agency
had abandoned 1t withiout any prior notice However
the Southern Raiway administration i1s taking steps to
restart the agency through calling of tresh tenders

[Transiatin]
Railway Colony Danapur

1467 SHRI MOHAMMAD AL!I ASHRAF FATMI
SHRI RAM KRIPAL YADAV

Will the Minister ot RAILWAYS be pleased to
state

(a) whether for the want of repair of quarters the
Railway Lolony of Danapur is in a bad shape.

(b) it so. the details thereof: and
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(c) the steps taken by the Government to maintain
these quarters properly?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHR! SATPAL MAHARAJ) : (a) No, Sir. The
railway quarters in Danapur area are periodically
maintained.

(b) and (c). Do not arise.

Rail Link in Tribal Areas

1468. SHRI TARACHAND BHAGORA : Will the
Minister of RAILWAYS be pleased to state :

. (a) whether all the tribal areas of the country are
connected by the Railway Line:

(b) if not. whether Government have conducted any
survey in this regard:

(c) whether tribal district Banswada in Rajasthan is
connected by the Railway line; and

(d) if not. the steps proposed to be taken by. the
Government to connect all the tribal districts in the
country by the railway line especially Banswada district
of Rajasthan?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) to (c). No.
Sir.

(d) There 1s no such proposal at present.
[English]
Doubling of Railway line from Surat to Bhusaval

1469. SHRI KASHIRAM RANA : Will the Minister
of RAILWAYS be pleased to state :

(a) whether there is any proposal under
consideration of the Ministry of doubling of the railway
line from Surat to Bhusaval:

(b) if so. the details thereof; and

(c) the time schedule for the completion of each
project in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) (a) to (c). No.
Sir. However. a survey for doubling of part section from
Amalner to Nardana on this line has been taken up
Further consideration will be possible once the survey
report becomes available.

Modernisation of Railway Stations in Assam

1470. DR. ARUN KUMAR SARMA
Minister of RAILWAYS be pleased to state :

Will the

(a) the names of railway stations in Assam
modernised during each of the last three years;

JULY 23, 1996

Written Answers 52

(b) the names of railway stations in the State, where
modernisation work is in progress:

(c) whether a few more railway stations in the State
have been selected for modernisation during the current
year;

(d) if so, the details thereof. and

(e) the time by which the work is likely to be
completed?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) Rangiya,
Guwahati, Lumding. Gosaigaonhut, Siichar and.New
Bongaigaon railway stations were modernised during
the last three years.

(b) Guwahati.

(c) to (e). Works of provision of new station building
at Tinsukia and remodelling of station building at Rangiya
have been taken up and are expected to be completed
during 1997-98 subject to availability of adequate funds.

Environment Damage due to Slaughter Houses

1471. SHRI JAG MOHAN : Will the Minister of
ENVIRONMENT AND FORESTS be pleased to state :

(a) whether careless throwing of animal carcasses
an untreated blood all around in the opeh by the
slaughter houses near the airports has been causing
damage to the aircrafts and environment;

(b) it so, the details thereof and the number of
authorised and unauthorised slaughter houses in the
country, State-wise. and

(c) the effective action/measures taken by the
Central and State Pollution Control Boards in this regard?

THE MINISTER OF STATE OF THE MINISTRY OF
ENVIRONMENT AND FORESTS (CAPT. JAI NARAYAN
PRASAD NISHAD) : (a) and (b). The uncontrolled
throwing of animal carcasses and untreated blood by
the slaughter houses all around in the open near the
airports attract scavenger birds which could cause
damage to the aircrafts due to bird hit as well as create
unhygenic conditions and poliution problems.

State-wise number of authorized slaughter houses
is given in the enclosed. No data is available on
unauthorized slaughter houses.

(c) The responsibility of proper management of
slaughter houses mainly rests with the municipal
corporations/committees and other local bodies.
However, in order to reduce the menace caused by the
slaughter houses. the Central Pollution Control Board
has taken the fQllowing measures :

- A comprehensive industry document on
slaughter houses, meat and sea-food process

has been prepared by the Central Pollution ,

Control Board to serve as guidelines.
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- To minimise pollution, the Central Pollution
Control Board has suggested in-plant control
measures Vviz. reduction of water
consumption,reduction in poliution load and
by-product recovery.

- The State Pollution Control Boards have
been requested to regulate the activities of
slaughter houses and insist upon providing
of pollution control facilities.

STATEMENT

Statewise Distribution of Slaughter Houses

S.No. States Slaughter Houses
1. Andhra Pradesh 343
2. Assam 5
3. Bihar 47
4. Gujarat 38
5. Haryana 43
6. Himachal Pradesh 36
7.. Jammu & Kashmir 33
8. . Karnataka 633
9. Kerala 715

10. Madhya Pradesh 261

11. Maharashtra 282

12. Nagaland 7

13. Orissa 75

14. Punjab 89

15 Rajasthan 380

16. Tamil Nadu 183

17. Tripura 3

18. Uttar Pradesh 407

19. West Bengal 11
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